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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

IN THE MATTER OF

IN

MA No. 44/2024/EZ

IN

(OA No. 120/2015/EZ)

Subrato Mookherjee

.APPLICANT(S)

VERSUS

West Bengal Pollution Control Board and On.

RESPONDENT(S)

REPLY ON BEHALF OF RESPONDENT NO. 02 i.e. CENTRAL POLLUTION

CONTROL BOARD

PRELIMINARY SUBMISSION:

I. That, the matter of Original Application No.120 of 2015 titled Subrato

Mookherjee Vs West Bengal Pollution Control Board and Ors., listed before

Hon’ble National Green Tribunal, Eastern Zone (hereafter will be referred as

Hon’ble NGT, EZ) was related to the hospitals allegedly operating in the city

of Kolkata without thllowing thc l3io Medical Wastc (Management and

l-Jandling) Rules, 1998, for disposal of medcal waste in terms of the statutory

provisions, thereby causing environmental hazards and a threat

of spreading diseases.

2. That, in the aforesaid matter I-lon’ble NGT vide order dated 12.10.2020

constituted a Joint Committee of Central Pollution Conirol Board (hereafter

will be referred as CPCI3) and West l3engal State Pollution Control Board

(hereafter will be referred as WBPCB) and directed the Joint Committee to

undertake Environmental audit oF following six Government hospitals:

I. Nil Ratan Sarkar Medical College and Hospital, Kolkata

ii. Medical College & Hospital, Kolkata
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iii. R.G. Kar Medical College & hospitals, Kolkata

iv. Lady Dufferin Victoria Hospital, Kolkata

v. SSKM Medical College & Hospital, Kolkata

vi. 11) & HG Hospitals, l3eleghata, Kolkata

Accordingly, the Joint Committee submitted Environmental

aforementioned hospitals beforc Hon’ble NOT on 18.02.202 1.

3. That, Hon’ble NOT, EZ vide order datcd 05.12.2024 in the matter of

Miscellaneous Application No. 44 of 2024 in the Original Application No.

[20 of 2015 impleaded WBI~CB and CPCB as Respondent No. 1 & 2,

respectively and directed to file affidavit of compliance.

4. That, Hon’ble NOT, vidc order dated 21.03.2025 in the matter of

Miscellaneous Application No. 44 of 2024 in the Original Application No.

[20 of 20[5, obscrved that lhc dirccUon regarding calculation of

Environmental Compensation remains non complied. The l-lon’ble Tribunal

also noted that CPCB and WBPCB appear to be prima facie in violation of

the earlier judgment dated 21.07.2021 in OA No. 120/2015/EZ and

following order was passed

“We, therefore direct the West Bengal Pollution Control Board to file fresh

affidavit within four weeks. The Pollution Control Board shall also assess

Environmental Compensation (E(~ against the six Government run

hospitals in terms of the order of the tribunal dated 22.072021”

SUBMISSIONS:

5. That, WI3PCI3 has issued the CTOs to the alleged hospitals during

March 2021 to October 2022 prescribing specific effluent discharge

standards to be complied with by the hospitals, namcly: pH 6.5 — 9.0,

COD 250 mg/i, BOD 30 mg/i, TSS 100 mg/i, 0 & G 10 mg/i, and

Bio-assay test requiring 90% survivai of fish after 96 hours in 100%

effluent.

6. That, in compliance with the subsequent orders of the FIon’blc

Tribunal dated 21 .03.2025 olficials from CPCJ3 and WI3PCI3 carried out

re inspections of the six identified hospitals on 29.04.2025 and

30.04.2025 for compliance verification wi h rcspect to J3iomcdieal Waste

Management Rules, 2016 and subsequent amendments.

7. That, based on the findings of the individual inspection reports, status of

compliance of six government hospitals are summarized in the table below.
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Table 1. Status of compliance:

Compliance NRS Medical Kolkata R.G. Kar Me Lady IPGMER ID & HG

Parameter College & Medical dical Dufferin & SSKM Hospital

Hospital College & H College & Ho Victoria Hospital

ospital spital Hospital

Bar Code Bar code Complied l3ar code Bar code Bar code Bar code

System labels not labels labels not system System under

provided; not provided Not trial; not

e tracking provided observed implemented

not

implemented

Effluent ETP not ETP not ETP not FDT1~ not ET1~ not ETP under

Treatment installed installed installed installed installed construction

Plan (ETP)

Analysis BOl) of BUD (pit 1 1) Complied Complied CU!) Complied

Result master pit and (pit 4) and

exceeds CTO TSS (Pit 13) BUD (Pits

norms exceeds CTO 2,3 & 4)

norms Exceeds

CTO norm

5

Pre treatment Inappropriate Complied Not Not provid Complied Complied

of yellow provided ed

Waste

Category (H)

Segregation of Complied Complied Inappropriate Complied Complied Complied

13MW

Un—site Complied Inadequate Inadequate Complied Complied Complied

storage facility

Biohazard Complied Not properly Complied Not Properly Properly

Symbol displayed displayed displayed displayed

Display outside on colour

central coded

waste room bins

~I#i~eI - - -~0 Joint inspection report of six hospita s is given in Annexure-I.
‘i’s per Rule 9 of the Bio Medical Waste Management Rules, 2016,

/ ~/~p~~flt
-* ç CM ~ coud ~the Thkribed authority for implementation of the provisions of these rules

NO US5 o~ ~

60 -
4.2C1~

F. ~
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is State Pollution Control I3oard/Pollution Control Committee. Taking

action against health care facilities or common biomedical waste treatment

facilities for violation of these rules is also one of the duties of the

SPCB/J~CC as prescribed under Rule 6 and 9(3) read with Schcdule III of

the said Rules.

9. That, CPCB has conducted a meeting on 19.05.2025 with WBPCB,

wherein methodolo~’ for assessment of FDnvironmental compcnsation as

per CPCI3 guidelines for “Imposition of FThvironmental Compensation

charges (ECC) against llealthcare facilities (HCPs) and Common Medical

Waste Treatment Pacililies (CF3WTPs) were discussed. Copy of Minutes of

meeting is annexed as Annexure-IT.

10. Based on inspection carried out on 29.04.2025 and 30.04.2025,

CPCB has issued letter to WBPCI3, being the prescribed authority, to take

necessary action on levying and realisation of environmental compensation

for present as well as past violation of I3MWM Rules, 2016 by all six alleged

HCPs. Copy of letter is annexed as Annezure-m.

11. That, the answering respondent craves leave of the Ilonbie Tribunal to file

additional replies if required in future.

12. That, in light of the above submissions, it is respcctfuliy submitted that this

answering respondent, i.e., CPCB, shall abide by any order(s) or direction(s)

passed by this Honble Tribunal in this Original Application.

Mrinal Kan i Biswas

Regional Director & Scientist ‘E’

CPCB, Kolkata
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

IN
MA No. 44/2024/Ez

IN
(OA No. 120/2015/fl)

IN THE MATTER OF

Subrato Mookherjee

.APPLICANT(5)

VERSUS

West Bengal Pollution Control Board and Ors.

RESPONDENT(S)

AFFIDAVIT

I, Mrinal Kanti Biswas, S/o Saroj Kumar I3isw’ s aged about 43 years, having

office at the Regional Directorate, Central Pollution Control Board, Southend

Conclave’ Block No.502, Sth& 6th Floor, 1582, Rajdanga Main Road, Kolkata

700107, do hereby solemnly affirm and sincere y state as follows:

1. That the deponent is authorized representative to represent the

Respondent CPCB in the present case, and as such, I am well conversant

with the facts and circumstances of the present case on the basis of the

information derived from the official records, and hence, I am competent

and authorized to verify, sign and swear his affidavit on behalf of the

Respondent CPCJ3.

2. That the accompanying reply may be read part and parcel of the present

affidavit as 1 am competent to swear this affidavit.

3. That the accompanying reply has been drafted and filed under my

instructions and authority the contents thereof arc true and correct on the

basis of the record maintained during ordinary course of business of CPCB

and available records and documents and the contents of the same are

read over and explained to me and are not repeated herein for the sake of

brevity.

.4

Identified by me DE. NT

£oIemn~e Altirmed an’
Declared bef.f€ mc

~ Rt.x~i~w~ US 139 CPC (C)
Advocate ,J)r. &tiait&eQ’

5um tra gnaetachaiy
Notary,Go~t Qf W B.

Ragd No. 065 c~f 2022
Cay QV1I Court. CalcuttbU 9JUN2~2S
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VERIFICATION

~crifled at Kolkata on this day of 2025 that the contents of the
above reply are correct and true on the basis of the record of the eases as

mentioned in the day to day affair& of the CPCI3. Nothing has been conceaJed

herefrom or mis stated.

Verified at Koikata on this the... Day of

Identified by me

(“I..

Advocate

2025.

a—

U PJUN2r2S
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Central Pollution Control Board 
 

Checklist for Verification of Compliance of Provisions of BMW Rules in Health Care Facility (HCF) 
 

I.  
  General Information: 

(a)  Name & Address of the HCF   : 

Nil Ratan Sircar Medical College 
and Hospital (NRSMC&H) 
138,AJC Bose Road 
PO & PS‐Entally 
Kolkata,West Bengal 
700014 

(b)  Contact person & Telephone No.  : 
Prof.(Dr.) Indira Dey Pal 
Designation: Principal  
Mobile number: 9830621012 

(c)  Month & Year of Establishment  :  December, 1873 
(d)  Government/Trust/Private Hospital  :  State Government 
(e)  Total no. of beds & average occupancy  :  2062 

(f) 

Consent  under  Water  (Prevention  and 
Control of Pollution) Act, 1974  :  A copy of CTO dated 07.03.2022 is 

enclosed and marked as Annexure-I 
 Date of issue   :  07.03.2022 
 Validity up to  :  31.03.2026 

(g) 

Consent under Air (Prevention and Control of 
Pollution) Act, 1981  :  A copy of CTO dated 07.03.2022 is 

enclosed and marked as Annexure-I 
 Date of issue   :  07.03.2022 
 Validity up to  :  31.03.2026 

(h) 

Authorization under Bio‐medical Waste (M & 
H) Rules, 1998   : 

A  copy  of  Authorization  dated 
07.03.2022  is  enclosed  and  marked 
as Annexure-II 

 Date of issue   :   07.03.2022 

 Issued by  :  West  Bengal  Pollution  Control 
Board 

 Validity up to  :  31.03.2026 
(i)  Daily Operation schedule (timings)  :  3 PM To 6 PM on most days 

(j)  Status of Annual Report submission  : 

The  Annual  Report  (Form  IV)  has 
been  submitted  on  06.05.2024  for 
the  year  2023.  A  copy  of  Annual 
Report  is  enclosed  and  marked  as 
Annexure-III 

(k)  House Keeping and Sanitation status  :  Unsatisfactory 

(l) 

Staff  involvement  in  BMW  management          
(no. of persons)  :   

 Managerial/Administration  :  1 
 Equipment operations  :  ‐ 
 Transportation of BMW    7 
 Sanitation & others    ‐ 

(m)  Whether annual report submitted by HCF to 
the  SPCB/PCC/Any  other  prescribed  :  The  Annual  Report  (Form  IV)  has 

been  submitted  to  WBPCB  on 

8
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authority 
(Date of submission and enclose a copy) 

06.05.2024  for  the  year  2023.  A 
copy  of  Annual  Report  is  enclosed 
and marked as Annexure-III 

II.  Bio-medical Waste ( Sources, Storage and segregation): 

(a)  Sources of Biomedical Waste Generation 
  : 

Wards  (42  nos.)  and  Operation 
Theatres  (16  nos.)  within  the  HCF, 
as reported. 

(b)  Total  quantity  of  Bio‐medical  waste 
generated in Kg/day and in Kg/annum;   : 

The  total  quantity  of  Bio‐medical 
waste  generated  as  per  Annual 
Report  (Form  IV)  during  the  year 
2023 is as follows: 
 

Category:   Bio‐medical  waste 
generated 
(Kg/annum): 

Yellow  10952 
Red  11412 
White  3861 
Blue  1046 
Total 27271 

 
The  total  quantity  of  Bio‐medical 
waste  generated  during  the  year 
2024 is as follows: 
 

Category:   Bio‐medical  waste 
generated 
(Kg/annum): 

Yellow  113349 
Red  120796 
White  34009 
Blue  22942 
Total 291096 

 
 
The  total  quantity  of  Bio‐medical 
waste generated in the current year 
(Jan‐April 2025) is as follows: 
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A copy of the above records of total 
waste  generated  category‐wise  is 
enclosed and marked as Annexure -
IV 

Month & 
Year 

Kg/mon
th 

Kg/day 
(avg) 

Jan 2025  14247  459.58 
Feb 2025  11014  393.36 
March 
2025 

9396  303.10 

April 2025 
(01.04.25‐
29.04.25) 

26829  925.14 

(c)  Typical Categories of wastes generated (pl. indicate category wise quantity  in  Kg/day): 
 

 

Category 
No. 

Category of 
Waste 

Quantity Generated  
(kg/day) on an average  

(01.04.25‐29.04.25) 

Treatment & Disposal 

1  Yellow  390.41  The  biomedical  wastes  
generated by the HCF are 
collected,  transported, 
treated  and  disposed  
through  CBWTF  (M/s 
Medicare  Environmental 
Management  Pvt  Ltd., 
Howrah ). 
A  copy  of  the  service 
agreement  with  the 
CBWTF agreement period 
from    1.12.2019  till 
30.11.2029  is  enclosed 
and  marked  as  Annexure 
V 

2  Red  346.93 
3  Blue  114.48 
4  White  73.31 
  Total  925.14 

 

(d)  Record  keeping  for  generation  and  disposal 
of BMW   : 

The  record  of  biomedical  waste 
generated  (category‐wise  no.  of 
bags)  is  maintained  ward‐wise  by 
the  HCF.  Copy  of  log  books  is 
enclosed and attached as Annexure 
VI. 

(e) 
Status of segregation and storage 
(colored  bins,  plastic  bags  and  any  other 
mode) 

: 

The biomedical waste  is  segregated 
and  stored  in  colored  bags  within 
identical  colored  bins  and  sharp 
items  are  stored  in  puncture  proof 
white transculent containers. 

(f) 
Status of temporary storage details 
(pl.  indicate  specific  provision  made  by  the 
HCF) 

: 
 The  temporary  storage 

facility/central  waste  collection 
room  for  bio‐medical  waste  is 
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situated  within  the  premise  of 
the HCF. 

 It  has  been  set  up  as  an 
extension  of  an  adjacent 
building  used  as  an 
accommodation  for  family  of 
the patients.  

 The  temporary  storage  facility 
lacks  proper  infrastructure  and 
maintenance. 

 

(g)  Whether temporary storage is satisfactory  
(Yes /No)  : 

No 
 
 

(h)  Status  of  treatment  at  wards  and  chemicals 
used  : 

The floors of the wards are washed 
with 0.5% hypochlorite solution and 
other  surfaces  are  disinfected  by 
Bacilo  Shield  (containing  2% 
glutaraldehyde), as reported. 

(i)  Status  of  House  Keeping  in  Wards  and  at 
source of BMW generation  :  House  keeping  in  wards  was  found 

to be non‐satisfactory. 

(j) 

Mode  of  transportation  of  wastes  from 
source  to  the  temporary  storage/on‐site 
treatment facility 
(pl.  indicate  type  of  provision  made  by  the 
HCF) 

:  Trolleys  

(k) 
Provision  made  for  on‐site  transportation 
within  HCF  is  satisfactory  (Yes/No).  Details 
thereof 

: 

No.  The  trolleys  used  for 
transportation  of  BMW  within  the 
HCF  were  observed  to  be 
open/uncovered. 

(l)  Category wise disposal options followed : 
 

  Colour Coding  Waste 
Categories 

Treatment & Disposal 

Red 
 

Recyclable 
contaminated 
waste 

Treatment and disposal is done by CBWTF 

Blue 
 

 Glassware 
 Metallic 

body 
implants 

Treatment and disposal is done by CBWTF 

Yellow   Human 
anatomical 
waste 

 Soiled 
waste 

 Discarded/E
xpired 

Treatment and disposal is done by CBWTF 
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medicines 
 Clinical lab 

waste 
White  Sharp objects  Treatment and disposal is done by CBWTF 
Green 
 
 

General waste 
such as paper, 
cardboard 
boxes, 
packaging,  
kitchen waste 
etc. 

Treatment and disposal is done by Kolkata 
Municipal Corporation.  

 

III.  
 

On-site Treatment of BWM by HCF:                                                

(a) 

Total  quantity  of  bio‐medical  waste  treated 
(Kg per day)   
 Deep Burial in Kg/day         
 Incinerable in Kg/day 
 Autoclaving/  Microwaving/ 

Hydroclaving in kg/day 
 Others (please specify) in Kg/day 

 
 
: 
: 
: 
 
: 

Not Applicable as the HCF does not 
possess any autoclave/microwave 
facility except in blood bank for 
reactive blood bags , as reported. 

(b)  On‐site  Treatment  Provision  by  Incineration:  Not  Applicable  as  the  HCF  does  not 
possess any Incinerator                                               

   Supplier of the Incinerator  :  ‐‐ 
   Capacity  of  the  Incineration  in  tonnes 

per hour and tonnes per annum 
:  ‐‐ 

   Operation conditions of the Incineration 
based on the designs/supplier 

:  ‐‐ 

   Provision  made  for  Temperature 
measurements 

:  ‐‐ 

   Daily Operation schedule (timings)  :  ‐‐ 
   Operating conditions as per  records and 

as observed 
:  ‐‐ 

   Stack attached with the incinerator   :  ‐‐ 
   Air  pollution  control  systems  attached 

with the incinerator  
:  ‐‐ 

   Auxiliary fuels used  for incineration  :  ‐‐ 
   Consumption of auxiliary fuels          :  Name of fuel  Quantity  

per day/month 
a) ‐‐  ‐‐ 
b) ‐‐  ‐‐ 

 

   Monitoring  provision  attached  with  the  
stack 

:  ‐‐ 

   Storage provision at the incinerator  :  ‐‐ 
   Fire safety measures adopted  :  ‐‐ 
   Log book for operation of incinerator  :  ‐‐ 
   Type  of  wastes  incinerated  and  its 

characteristics 
:  ‐‐ 
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   Average  quantity  of  wastes  incinerated 
per day or per month or per annum 

:  ‐‐ 

   Duration  of  operating  hours  of 
incineration: 

:  ‐‐ 

   Details of heat recovery system installed 
with incinerator if any: 

:  ‐‐ 

 
   Stack gaseous emissions monitored: 

 
  Emission Parameters 

 
Permissible Limits  Monitored  Values**  by 

CPCB 
Particulate matter (with 12% 
CO2 correction) 

150 mg/Nm3  ‐‐ 

Nitrogen Oxides  450 mg/Nm3  ‐‐ 
HCI    50 mg/Nm3  ‐‐ 
SO2  Low  Sulphur  fuel  to  be 

used 
‐‐ 

Stack Height  30 meter  ‐‐ 
Volatile Organic    compound 
in ash (%) 

Less than 0.01% 
 

‐‐ 

Temp. in Primary Chamber  800°C (+/‐) 50°C  ‐‐ 
Temp. in secondary Chamber  1050°C (+/‐) 50°C  ‐‐ 
Residence time in sec. 
chamber 

1 second  ‐‐ 

** Not applicable. 
 

   Quantity  of  ash  generation  per  day  or 
per month or per annum 

:  ‐‐ 

   Final  disposal  mode  of  incineration  ash 
(also indicate characteristics) 

:  ‐‐ 

   Specific  observations,  if  any,  w.r.t. 
incineration  (any  chlorinated 
disinfectants,  chlorinated  plastics, 
sulphur  content  in  auxiliary  fuels  used 
for incineration) 

:  ‐‐ 

(c)  Autoclaving /Microwaving /Hydroclaving  :  Not Applicable as the HCF does not possess 
any autoclave/microwave facility except in Blood Bank for reactive blood bags                                                               

   Capacity  :  30 blood bags at a time 
   Make   :  Natt Steel Equipment Pvt. Ltd. 
   Air pollution control devices attached   :  ‐‐ 
   Capacity of shredder and make:  :  ‐‐ 
   Operating conditions as per designs  :  ‐‐ 
   Graphic  or  computer  recording  devices 

attached with the system 
:  ‐‐ 

   Operating  conditions  as  observed  in 
recording system 

:  ‐‐ 

   Performance evaluation by spore testing  :  ‐‐ 
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or routine test. Details thereof 
   Biological indicators   :  ‐‐ 
(d)  Onsite Wastewater Treatment:  
   Consumption of water per day (in kl/day)  :  800 kL/Day as reported 
   Sources of water supply  :  Kolkata Municipal Corporation 
   Sources  of  waste  water  generation  and 

the quantity (in kl/day)  
:  The  wastewater  is  generated  from 

wards,      administrative  buildings, 
college  buildings,  hostels,    house‐
keeping units, canteen, etc.  
There  is  a  sewerage  network  with 
sub‐main lines, branches and laterals 
for  conveyance  of  the  wastewater 
generated  from  the  above  sources 
into  the  trunk  line  which  is 
connected  with  the  sump  pit  having 
capacity of 3  lakh  litres  (approx.), all 
within  the  premises  of  the  HCF.  The 
wastewater  from  this  sump  pit  is 
directed  towards  the  master pit  and 
then  released  into  the  KMC  drain 
through Convent Road towards EKW 
terminal treatment facility via Palmer 
Bazar pumping station, as reported. 
A copy of the sewerage network  and  
is enclosed as Annexure VII. 

   Steps  involved  in  Effluent  Treatment 
Plant (Also enclose flow chart of ETP)   

:  A  1.5 MLD capacity of ETP  based on 
moving  bed  bio‐reactor  technology 
(MBBR)  was  seen  to  be  under 
construction. The various units of the 
ETP as per the layout plan consists of 
the following: 

1. Inlet chamber 
2. Coarse screen  
3. Fine screen  
4. Grit chamber 
5. Aerated equalization tank 
6. MBBR‐1 
7. MBBR‐2 
8. Plate settler (module) 
9. Plate settler (tank) 
10. Plate settler (sludge storage) 
11. Treated water tank 
12. Outlet Collection Launder 
13. Sludge water holding sump 
14. Sludge drying bed 
15. Sludge water collection pit 

A  copy  of  the  layout  of  the  ETP  is 
enclosed as Annexure VIII 
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   Type  of  chemicals  used  in  ETP  and  the 
consumption (in kg/day) 

: 
Not  Applicable  as  the  HCF  doesn’t 
possess any ETP    Intake characteristics of ETP  : 

   Final  mode  of  disposal  of  treated 
wastewater  (Reused/  Discharged 
through drain) 

:  The  HCF  doesn’t  possess  any  ETP. 
The  waste  water of  mixed  origin  fall 
into  1  no  of  master  pit  which  drain 
into  the  Kolkata  Municipal 
Corporation sewerage line and finally 
into  EKW‐terminal  treatment  facility 
through  Palmer  Bazar  pumping 
station, as reported. 

   Compliance  to  the  regulatory 
requirements for final disposal of treated 
liquid effluent: 

:   

   
Parameter Prescribed  norms (as 

per CTO) in mg/l 
except pH 

Monitored values in 
mg/l except pH by 

WBPCB 
 

Monitored values in 
mg/L except pH by 

CPCB 

    Field code: 

NRS Hospital Sump  *S‐1  
pH  6.5‐9.0  7.11  7.47 
TSS  100  44.00  39 

O & G  10  BDL  BDL 
BOD  30  69.00  50 
COD  250  110.00  91 

Bio‐assay 
Test 

90% survival of fish 
after 96 h in 100% 

effluent 

  ‐ 

 
*Sample from the final master pit after sump pit near lady doctor hostel was collected. A 
copy of Form I is enclosed and marked as Annexure X. Test Results have been enclosed as 
Annexure XI. 

(e)  On‐site BMW Disposal     Not Applicable 
   Disposal by Deep Burial/ Municipal Solid 

Waste  Landfills/  Disposal  in  Open  Yards 
or low lying areas 

:  ‐‐ 

   Give  details  of  sharp  pit/  encapsulation 
facility (pl. provide details such as size of 
pit, depth in m) 

:  ‐‐ 

   Precautionary  measures  taken  around  :  ‐‐ 
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the sharp pit or encapsulation facility 
   Whether  sharp  pit/  encapsulation  is 

authorized by SPCB/ PCC/ any prescribed 
authority 

:  ‐‐ 

   Give  measures  taken  for  disposal  of 
BMW by sharp pit/encapsulation: 

:  ‐‐ 

   Ground  Water  Level  and  the 
Characteristics around the encapsulation 
pit: 

:  ‐‐ 

   Records with regard to the Deep Burial  :  ‐‐ 
Check for the following ( indicate YES/NO): 
   Bio‐medical  waste  not  to  be  mixed 

with other waste. 
 Needle/syringe  destroyer  at  required 

places 
 Segregation  of  waste  in  the  coloured 

containers  at  the  source  of  waste 
generation as per BMW Rules. 

 Placement  of  required  coloured 
containers  at  the  source  of  waste 
generation  labeled  with  bio‐hazard 
symbol 

 Whether  awareness  among  hospital 
staff/ doctors generated? 

 Whether labeling of bag has been done 
with  respective  ward  no.  in  order  to 
identify  its  source  to  enable 
improvement of segregation?  

 Whether  special  care  is  taken  with 
regard to mercury spillage/breakage 

 Deployment  of    posters/placards 
within the hospitals 

 Whether  requisite  treatment  to 
segregated  waste/  hand  over  to 
CBWTF  operator  within  48  hours  of 
waste generation is imparted? 

 Whether waste collected in a container 
of  similar  colour  with  label  as  per  the 
Rules?  

 Whether the person who collects BMW 
maintains a register?  

 Type  of  vehicle  used  (closed  type  or 
open  type)  for  transportation  for  final 
disposal? 

 Has  due  attention  been  given  in 
vehicles  to prevent  spillage/ pilferage/ 
loading/ unloading etc.?  

 The  facility  operator  collects  waste 

: 
 
: 
 
: 
 
 
: 
 
 
 
: 
 
: 
 
 
 
: 
 
: 
 
: 
 
 
 
: 
 
 
 
: 
 
: 
 
 
: 
 
 

Yes 
 
Yes 
 
No 
 
 
Yes 
 
 
 
Yes 
 
No 
 
 
 
Yes 
 
Yes 
 
Yes 
 
 
 
Yes 
 
 
 
Yes? 
 
Closed vehicle 
 
 
No 
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daily  or  alternate  day?  Whether 
criterion of 48 hours is complied? 

:  Yes 
 
 

 
X.  
 

Other observations: 

  1. Pre‐treatment  of  yellow(h)  category  waste  (microbiology,  biotechnology  and  other 
clinical  laboratory waste) does not exist  in all the sections. Autoclave treatment for 
reactive  blood  bags  is  done  by  the  HCF  in  their  blood  bank,  as  reported  (E‐mail 
communicated is enclosed as Annexure XII & depicted in Pics 14, 15). 

2. The  Bar‐code  labels  are  not  provided  on  the  colour  coded  bags  containing  the 
segregated bio‐medical waste as per Rule 4(i) of the BMW management rules, 2016. 

3. The general waste (black color coded waste bags) were seen to be stored  along with 
the color‐coded bio‐medical wastes (Pic 5). 

4. The infrastructure of the BMW temporary storage room is inadequate. 

5. The  in‐house  transportation  trolleys  for  carrying  the  bio‐medical  wastes  are 
uncovered.  

6. The existing sewerage lines are not separated to collect wastewater generated from 
hospitals and other sources. The  waste water of mixed origin fall into the common 
sump  pit  which  is  drained  into  Kolkata  Municipal  Corporation  sewerage  drain  and 
finally  into  EKW  terminal  treatment  facility  via  Palmer  Bazar  pumping  station,  as 
reported.  As  the  sewerage  lines  are  covered,  it  was  not  possible  to  collect  the 
sample directly from the sewerage line. 

7. The bio‐medical waste handling staffs are not adequately equipped with personnel 
protective equipment (PPE) while handling the bio‐medical wastes. 

XII
. 

Recommendations: 
 

  Detail  inspection,  as  per  the  Bio  –  Medical  Waste  Management  Rule  reveals  the 
following: 

 Improvement in the infrastructure of the BMW temporary storage facility needs 
garland drain along the periphery of the storage facility. 

 Bar code labels in the colour coded bags should be done on the priority bases. 
 Due  attention  be  given  in  vehicles  to  prevent  spillage/  pilferage/  loading/ 

unloading etc. 
 House – keeping in wards needs improvement. 

 

XIII
. 

Name  (s)  of  the  visiting  official  (s)  with 
address 
 
 

:  The  joint  inspection  was  conducted 
by the following officials from : 
 
1. Central Pollution Control Board, 
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PHOTOGRAPHS

Pic 1 Pic 2

Pic 1 & Pic 2: Figures showing use of color coded bins for seggregation of bio-medical waste

Pic 3(outside view) Pic 4 (close-up view)
Pic 3 & Pic 4: Figures showing temporary storage facility for bio-medical waste
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Pic 5: Figure showing temporary storage facility for bio-medical waste (inside view)

Pic 6: Figure showing in-house
transportation trolley and bio-medical

waste handling staff

Pic 7: Figure showing over packed in-
house transportation trolley with no bio-

hazard symbol
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Pic 8: Figure showing vehicle from CBWTF
for collection of the bio-medical waste
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Pic 9: Figure showing the final sump pit
for collection of the wastewater

Pic 10: Figure showing the master pit after
sump pit and before final discharge into high

drain

Pic 11: Figure showing collection of
sample from the master pit
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Pic12 : Figure showing ETP under construction (lateral view)

Pic 13: Figure showing ETP under construction ( front view)
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Pic 14: Autoclave used for sterilization before discard of reactive blood bags

Pic 15: Log book of autoclave
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Central Pollution Control Board 
 

Checklist for Verification of Compliance of Provisions of BMW Rules in Health Care Facility (HCF) 
 

I.  
  General Information: 

(a)  Name & Address of the HCF   : 

Medical College and Hospital 
88, College Street, PO & PS 
Bowbazar, Kolkata‐700073, 
West Bengal 

(b)  Contact person & Telephone No.  : 

Prof.(Dr.) Anjan Adhikari 
Designation: Medical Superintendent 
cum Vice Principal (MSVP) 
Mobile number: 983102503 

(c)  Month & Year of Establishment  :  January 1835 
(d)  Government/Trust/Private Hospital  :  State Government 

(e)  Total no. of beds & average occupancy  :  Sanctioned beds: 2212 nos. 
Functional beds: 1903 nos. 

(f) 

Consent  under  Water  (Prevention  and 
Control of Pollution) Act, 1974  :  A copy of CTO dated 09.03.2022 is 

enclosed and marked as Annexure-I 
 Date of issue   :  09.03.2022 
 Validity up to  :  30.06.2026 

(g) 

Consent under Air (Prevention and Control of 
Pollution) Act, 1981  :  A copy of CTO dated 09.03.2022 is 

enclosed and marked as Annexure-I 
 Date of issue   :  09.03.2022 
 Validity up to  :  30.06.2026 

(h) 

Authorization under Bio‐medical Waste (M & 
H) Rules, 1998   : 

A  copy  of  Authorization  dated 
09.03.2022  is  enclosed  and  marked 
as Annexure-II 

 Date of issue   :   09.03.2022 
 Issued by  :  West Bengal Pollution Control Board 
 Validity up to  :  30.06.2026 

(i)  Daily Operation schedule (timings)  :  10 AM To 11 AM on most days  

(j)  Status of Annual Report submission  : 

The  Annual  Report  (Form  IV)  has 
been  submitted  on  21.05.2024  for 
the  year  2023.  A  copy  of  Annual 
Report  is  enclosed  and  marked  as 
Annexure-III 

(k)  House Keeping and Sanitation status  : 

Satisfactory  in  different  wards. 
However,  it  is not up to  the mark at 
the temporary storage facility due to 
inadequate space.

(l) 

Staff  involvement  in  BMW  management          
(no. of persons)  :   

 Managerial/Administration  :  As per  the  training  imparted on Bio‐
medical  waste  management,  the 
trained  staff  which  includes  the 
scavenging staff are involved in BMW 

 Equipment operations  : 
 Transportation of BMW   
 Sanitation & others   
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management  (approx.  47  nos.) 
(Annexure X) 

(m) 

Whether annual report submitted by HCF to 
the  SPCB/PCC/Any  other  prescribed 
authority 
(Date of submission and enclose a copy) 

: 

The  Annual  Report  (Form  IV)  has 
been  submitted  to  WBPCB  on 
21.05.2024 for the year 2023. A copy 
of  Annual  Report  is  enclosed  and 
marked as Annexure-III 

II.  Bio-medical Waste ( Sources, Storage and segregation): 

(a)  Sources of Biomedical Waste Generation  : 
Wards  and  Operation  Theatres, etc. 
as per Annexure-IV  

(b)  Total  quantity  of  Bio‐medical  waste 
generated in Kg/day and in Kg/annum;   : 

The  total  quantity  of  Bio‐medical 
waste  generated  as  per  Annual 
Report  (Form  IV)  during  the  year 
2023 is as follows: 
 

Category:   Bio‐medical  waste 
generated 
(Kg/annum;  on 
monthly avg basis): 

Yellow  45490 
Red  24224 
White  934 
Blue  1743 
Total 72382 

 
The  quantity  of  Bio‐medical  waste 
generated  as  per  the  recent  record 
generated  by  the  bar‐coding  system 
during April 2025 (01.04.25‐28.04.25) 
is as follows: 

 
A  copy  of  the  above  record    is 
enclosed and marked as Annexure -V 

Month & 
Year 

Kg/month  Kg/day 
(avg) 

Yellow  2124  75.85 
Red  2058  73.5 
White  537  19.17 
Blue  ‐  ‐ 

(c)  Typical Categories of wastes generated (pl. indicate category wise quantity  in  Kg/day): 
 

 

Category 
No. 

Category of 
Waste 

Quantity Generated  
(kg/day) on an average  

(01.04.25‐28.04.25) 

Treatment & Disposal 

1  Yellow  75.85  The  biomedical  waste 
generated by the HCF are 
collected,  transported, 

2  Red  73.5 
3  Blue  ‐ 
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4  White  19.7  treated  and  disposed 
through  CBWTF  (M/s 
Medicare Environmental 
Management Pvt Ltd, 
Howrah). 
A  copy  of  the  service 
agreement  with  the 
CBWTF agreement period 
from    01.12.2019  till 
30.11.2029  is  enclosed 
and  marked  as  Annexure 
VI 

  Total  169.05 
 
 
 

 

(d)  Record  keeping  for  generation  and  disposal 
of BMW   : 

The  record  of  biomedical  waste 
generated (category‐wise no. of bags 
and weight) is maintained ward‐wise.  

(e) 
Status of segregation and storage 
(colored  bins,  plastic  bags  and  any  other 
mode) 

: 

The  biomedical  waste  is  segregated 
and  stored  in  colored  bags  within 
identical  colored  bins  and  sharp 
items  are  stored  in  puncture  proof 
white transculent containers. 

(f) 
Status of temporary storage details 
(pl.  indicate  specific  provision  made  by  the 
HCF) 

: 

 The  temporary  storage 
facility/central  waste  collection 
room  for  bio‐medical  waste  is 
situated  within  the  premise  of 
the HCF as a stand‐alone shed. 

 The  temporary  storage  facility 
requires  expansion  and 
maintenance. 

(g)  Whether temporary storage is satisfactory  
(Yes /No)  :  No 

(h)  Status  of  treatment  at  wards  and  chemicals 
used  : 

The  floors  of  the  wards  are  washed 
with  5%  hypochlorite  solution  and 
fumigation  with  silver nitrate(0.01%) 
and hydrogen peroxide(11%) is done 
on  weekends  at  operation  theatres, 
as reported. 

(i)  Status  of  House  Keeping  in  Wards  and  at 
source of BMW generation  :  Satisfactory 

(j) 

Mode  of  transportation  of  wastes  from 
source  to  the  temporary  storage/on‐site 
treatment facility 
(pl.  indicate  type  of  provision  made  by  the 
HCF) 

:  Trolleys  

(k) 
Provision  made  for  on‐site  transportation 
within  HCF  is  satisfactory  (Yes/No).  Details 
thereof 

: 

No.  The  trolleys  used  for 
transportation  of  BMW  within  the 
HCF  were  observed  to  be 
open/uncovered. 

(l)  Category wise disposal options followed : 
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  Colour Coding Waste Categories Treatment & Disposal 

Red 
 

Recyclable contaminated waste 

Treatment and disposal is done 
by CBWTF 

Blue 
 

 Glassware 
 Metallic body implants 

Yellow   Human anatomical waste 
 Soiled waste 
 Discarded/Expired medicines 
 Clinical lab waste 

White  Sharp objects 
Green 
 
 

General waste such as paper, 
cardboard boxes, packaging,  
kitchen waste etc. 

Treatment  and  disposal  is  done 
by  Kolkata  Municipal 
Corporation.  

 

III.  
 

On-site Treatment of BWM by HCF:                                  

(a)  Total  quantity  of  bio‐medical  waste  treated 
(Kg per day)   
 Deep Burial in Kg/day         
 Incinerable in Kg/day 
 Autoclaving/  Microwaving/ 

Hydroclaving in kg/day 
 Others (please specify) in Kg/day 

 
 
: 
: 
: 
 
: 

It is sent to CBWTF.        

(b)  On‐site  Treatment  Provision  by  Incineration:  Not  Applicable  as  the  HCF  does  not 
possess any Incinerator                               

   Supplier of the Incinerator  :  ‐‐ 
   Capacity  of  the  Incineration  in  tonnes 

per hour and tonnes per annum 
:  ‐‐ 

   Operation conditions of the Incineration 
based on the designs/supplier 

:  ‐‐ 

   Provision  made  for  Temperature 
measurements 

:  ‐‐ 

   Daily Operation schedule (timings)  :  ‐‐ 
   Operating conditions as per  records and 

as observed 
:  ‐‐ 

   Stack attached with the incinerator   :  ‐‐ 
   Air  pollution  control  systems  attached 

with the incinerator  
:  ‐‐ 

   Auxiliary fuels used  for incineration  :  ‐‐ 
   Consumption of auxiliary fuels          :  Name of fuel  Quantity  

per day/month 
a) ‐‐  ‐‐ 
b) ‐‐  ‐‐ 

 

   Monitoring  provision  attached  with  the  
stack 

:  ‐‐ 

   Storage provision at the incinerator  :  ‐‐ 
   Fire safety measures adopted  :  ‐‐ 
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   Log book for operation of incinerator  :  ‐‐ 
   Type  of  wastes  incinerated  and  its 

characteristics 
:  ‐‐ 

   Average  quantity  of  wastes  incinerated 
per day or per month or per annum 

:  ‐‐ 

   Duration  of  operating  hours  of 
incineration: 

:  ‐‐ 

   Details of heat recovery system installed 
with incinerator if any: 

:  ‐‐ 

 
   Stack gaseous emissions monitored: 

 
  Emission Parameters 

 
Permissible Limits  Monitored  Values**  by 

CPCB 
Particulate matter (with 12% 
CO2 correction) 

150 mg/Nm3  ‐‐ 

Nitrogen Oxides  450 mg/Nm3  ‐‐ 
HCI    50 mg/Nm3  ‐‐ 
SO2  Low  Sulphur  fuel  to  be 

used 
‐‐ 

Stack Height  30 meter  ‐‐ 
Volatile Organic    compound 
in ash (%) 

Less than 0.01% 
 

‐‐ 

Temp. in Primary Chamber  800°C (+/‐) 50°C  ‐‐ 
Temp. in secondary Chamber  1050°C (+/‐) 50°C  ‐‐ 
Residence time in sec. 
chamber 

1 second  ‐‐ 

** Not applicable. 
 

   Quantity  of  ash  generation  per  day  or 
per month or per annum 

:  ‐‐ 

   Final  disposal  mode  of  incineration  ash 
(also indicate characteristics) 

:  ‐‐ 

   Specific  observations,  if  any,  w.r.t. 
incineration  (any  chlorinated 
disinfectants,  chlorinated  plastics, 
sulphur  content  in  auxiliary  fuels  used 
for incineration) 

:  ‐‐ 

(c)  Autoclaving /Microwaving /Hydroclaving :  
   Capacity  :  50 Litres (In Microbiology 

department) (E‐mail  communicated 
enclosed as Annexure XII, Pic 13) 

   Make   :  WAAREE 
   Air pollution control devices attached   :  ‐‐ 
   Capacity of shredder and make:  :  ‐‐ 
   Operating conditions as per designs  :  Vertical Autoclave 
   Graphic  or  computer  recording  devices  :  ‐‐ 
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attached with the system 
   Operating  conditions  as  observed  in 

recording system 
:  ‐‐ 

   Performance evaluation by spore testing 
or routine test. Details thereof 

:  Chemical  test  is  used  for 
performance check. 

   Biological indicators   :  ‐‐ 
(d)  Onsite Wastewater Treatment:  
   Consumption of water per day (in kl/day)  :  12‐15 lakh Litres (1200‐1500 kL)/day, 

as reported 
   Sources of water supply  :  Kolkata  Municipal  Corporation  and 

Ground water 
   Sources  of  waste  water  generation  and 

the quantity (in kl/day)  
:  The  wastewater  is  generated  from 

wards,      administrative  buildings, 
college  buildings,  hostels,    house‐
keeping units, canteen, etc.  The HCF 
Kolkata  Medical  College,  Regional 
Institute of Opthalmology and School 
of Tropical Medicine share  the same 
campus  and  discharge  the  sewage 
through  a  common  sewerage  line. 
The sewage initially flows through CR 
Avenue, College street, Eden Hospital 
road and Kolutala road. A total of 16 
master  pits  are  present  in  the 
sewerage  line  which  discharges  the 
sewage  into  Kolkata  Municipal 
Corporation  drain.  From  there,  the 
sewage  is  conveyed  to  the  Phears 
Lane‐Palmer  Bazar  pumping  station, 
as reported.  

A  copy  of  the  statement  and 
sewerage  network  is  enclosed  as 
Annexure VII. 

   Steps  involved  in  Effluent  Treatment 
Plant (Also enclose flow chart of ETP)   

:  ETP  does  not  exist.  A  proposal  for 
installation of  ETP having capacity of 
1.5  MLD  based  on  moving  bed 
bioreactor  (MBBR)  is  under  process 
for    administrative  approval, 
reportedly. 

   Type  of  chemicals  used  in  ETP  and  the 
consumption (in kg/day) 

: 
Not  Applicable  as  the  HCF  doesn’t 
possess any ETP    Intake characteristics of ETP  : 

   Final  mode  of  disposal  of  treated 
wastewater  (Reused/  Discharged 
through drain) 

:  The  HCF  doesn’t  possess  any  ETP. 
The  waste  water of  mixed  origin  fall 
into  16  master  pits  which  drain  into 
the  Kolkata  Municipal  Corporation 
sewerage  line  and  finally  into  EKW‐
terminal  treatment  facility  through 
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Palmer  Bazar  pumping  station,  as 
reported. 

   Compliance  to  the  regulatory 
requirements for final disposal of treated 
liquid effluent: 

   

   
 

Parameter Prescribed  norms 
(as per CTO) in 
mg/l except pH 

Monitored values in mg/l 
except pH by WBPCB 

 

Monitored values in 
mg/l except pH by 

CPCB 
 

  *Field code 
Pit ‐13  Pit - 11  Pit - 16  S-1  S-2  S-3 

pH  6.5‐9.0  7.23  6.66  7.41  7.94  7.27  7.45 
TSS  100  62.00  116.00  26.0  101  29  22 

O & G  10  BDL  BDL  BDL  BDL  BDL  BDL 
BOD  30  5.00  50.83  17.88  4  48  11 
COD  250  18.22  89.06  33.40  32  130  51 

Bio‐assay 
Test 

90% survival of 
fish after 96 h in 

100% effluent 

-  ‐ 

 
*S-1 (Pit no 13, Gate no. 3); S‐2 (Pit no 11, Gate no 5); S‐3 (Pit no 16, Gate no 8). Sample 
Sewage  from  16  pits  falls  into  the  Kolkata  Municipal  Corporation  sewerage  drain. 
Samples  were  collected  from  three  identified  strategic  locations.  A  copy  of  Form  I  is 
enclosed and marked as Annexure VIII. Test Results are enclosed as Annexure XI. 

(e)  On‐site BMW Disposal     Not Applicable 
   Disposal by Deep Burial/ Municipal Solid 

Waste  Landfills/  Disposal  in  Open  Yards 
or low lying areas 

:  ‐‐ 

   Give  details  of  sharp  pit/  encapsulation 
facility (pl. provide details such as size of 
pit, depth in m) 

:  ‐‐ 

   Precautionary  measures  taken  around 
the sharp pit or encapsulation facility 

:  ‐‐ 

   Whether  sharp  pit/  encapsulation  is 
authorized by SPCB/ PCC/ any prescribed 
authority 

:  ‐‐ 

   Give  measures  taken  for  disposal  of 
BMW by sharp pit/encapsulation: 

:  ‐‐ 

   Ground  Water  Level  and  the 
Characteristics around the encapsulation 
pit: 

:  ‐‐ 

   Records with regard to the Deep Burial  :  ‐‐ 
   Does the operator have record keeping 

system  in  order  to  comply  with  the 
Rules?  Specify  shortcomings  observed 

:   
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if any. 
IV. Check for the following ( indicate YES/NO): 
   Bio‐medical  waste  not  to  be  mixed 

with other waste. 
 Needle/syringe  destroyer  at  required 

places 
 Segregation  of  waste  in  the  coloured 

containers  at  the  source  of  waste 
generation as per BMW Rules. 

 Placement  of  required  coloured 
containers  at  the  source  of  waste 
generation  labeled  with  bio‐hazard 
symbol 

 Whether  awareness  among  hospital 
staff/ doctors generated? 

 Whether labeling of bag has been done 
with  respective  ward  no.  in  order  to 
identify  its  source  to  enable 
improvement of segregation?  

 Whether  special  care  is  taken  with 
regard to mercury spillage/breakage 

 Deployment  of    posters/placards 
within the hospitals 

 Whether  requisite  treatment  to 
segregated  waste/  hand  over  to 
CBWTF  operator  within  48  hours  of 
waste generation is imparted? 

 Whether waste collected in a container 
of  similar  colour  with  label  as  per  the 
Rules?  

 Whether the person who collects BMW 
maintains a register?  

 Type  of  vehicle  used  (closed  type  or 
open  type)  for  transportation  for  final 
disposal? 

 Has  due  attention  been  given  in 
vehicles  to prevent  spillage/ pilferage/ 
loading/ unloading etc.?  

 The  facility  operator  collects  waste 
daily  or  alternate  day?  Whether 
criterion of 48 hours is complied? 

: 
 
: 
 
: 
 
 
: 
 
 
 
: 
 
: 
 
 
 
: 
 
: 
 
: 
 
 
 
: 
 
 
 
: 
 
: 
 
 
: 
 
 
: 

Yes 
 
Yes 
 
Yes 
 
 
Yes 
 
 
 
Yes 
 
No 
 
 
 
Yes 
 
No 
 
Yes 
 
 
 
Yes 
 
 
 
Yes 
 
Closed vehicle 
 
 
No 
 
 
Daily/Yes 
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V. Other observations: 
  1. The Bar‐code  labels are   provided on the colour coded bags containing the segregated 

bio‐medical waste as per Rule 4(i) of the BMW  rules, 2016 as depicted in Pic 7 and Pic 8.  
The summary report of barcode tracking system for the month of April 2025  is attached 
as Annexure V.  

2. The infrastructure of the BMW temporary storage facility/central waste collection room 
is inadequate in terms of storage space, garland drain along the periphery of the storage 
facility and overall maintenance.  

3. Bio‐hazard symbol is not properly displayed outside the central waste collection room as 
depicted in Pic 4. 
 

4. The in‐house transportation trolleys for carrying the bio‐medical wastes are uncovered / 
open, leading to potential chances of spillage of wastes during transportation.  

5. Installation of ETP is under progress for treating the wastewater. 

6. The  existing  sewerage  lines  are  not  separated  to  collect  wastewater  generated  from 
hospitals  and  other  sources.  The  waste  water  of  mixed  origin  fall  into  16  master  pits 
which drain into the Kolkata Municipal Corporation sewerage line and finally into EKW‐
terminal  treatment  facility  through  Palmer  Bazar  pumping  station,  as  reported.  As  the 
sewerage  lines  are  covered,  it  was  not  possible  to  collect  samples  directly  from  the 
sewerage line. 

7. The  bio‐medical  waste  handling  staffs  are  not  adequately  equipped  with  personnel 
protective equipment (PPE) while handling the bio‐medical wastes. 

VI.  Recommendations: 
 

   
Detail inspection, as per the Bio – Medical Waste Management Rules reveals the following: 

 Significant improvement is advised for the storage facility of Bio‐Medical waste.  
 

VII.  Name  (s)  of  the  visiting  official  (s)  with 
address 
 
 

:  The  joint  inspection  was  conducted  by  the 
following officials from : 
 
1. Central  Pollution  Control  Board,  RD 

Kolkata : 
 Md Abdur Rafique (Sc.B ) 
 Dr. Premanjali Rai (SSA) 
 Mr. Bodhisattwa Mondal (JLA) 

 
Address:  Central  Pollution  Control  Board, 
RD Kolkata, Block 502, Southend Conclave, 
1582 Rajdanga Main Road, Kolkata‐700107 
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PHOTOGRAPHS

Pic 3 (front view) Pic 4(lateral view)

Pic 1 Pic 2

Pic 3 & 4: Figure showing common waste collection centre/ temporary storage facility for BMW

Pic 1 & 2: Figure showing segregation of bio-medical waste into color coded bins
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Pic 5: Figure showing trolleys for carrying BMW Pic 6: Figure showing weighing of BMW

Pic 7: Figure showing bar codes for BMW Pic 8: Figure showing bar code labels on the bags
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Pic 9: Figure showing collection vehicle of BMW outside the BMW collection centre

Pic 10 Pic 11
Pic 10 &11: Figure showing master pits receiving wastewater from the HCF
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Pic 12: Site proposed for ETP within the HCF premise

Pic 13: Autoclave at the HCF (Microbiology dept.)
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  BARCODE TRACKING SYSTEM  

HCF Name HCF Name :: Medical College & Hospital-Kolkata(CHOW00000223)Medical College & Hospital-Kolkata(CHOW00000223)
HCF Address HCF Address :: 88,College Street,Kol-1288,College Street,Kol-12

  
Summary Normal Report from 01 -04- 2025 to 28-04- 2025Summary Normal Report from 01 -04- 2025 to 28-04- 2025

  
    

Summary ReportSummary Report

SlSl
No.No.

ContainerContainer
NameName

Total ScannedTotal Scanned
BarcodeBarcode

Total WeightTotal Weight WeightWeight
UnitUnit

Barcode RangeBarcode Range

11 RedRed 531531 2058.002058.00 KgKg (6976670R-CH0223 to 7521233R-(6976670R-CH0223 to 7521233R-
CH0223)CH0223)

22 WhiteWhite 240240 537.00537.00 KgKg (7523466W-CH0223 to 7523705W-(7523466W-CH0223 to 7523705W-
CH0223)CH0223)

33 YellowYellow 551551 2124.002124.00 KgKg (7517898Y-CH0223 to 7518475Y-(7517898Y-CH0223 to 7518475Y-
CH0223)CH0223)
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JOINT INSPECTION REPORT
R.G. Kar Medical College & Hospital

West Bengal Pollution Control Board (WBPCB) & Central Pollution Control Board (CPCB)

I. General Information:

(a) Name & Address of the HCF : R.G.KAR MCH
1, KHUDIRAM BOSE SARANI
KOLKATA ­ 700004

(b) Contact person & Telephone No. : PROF.(DR.) SAPTARSHI
CHATTERJEE
9674497147

(c) Month & Year of Establishment : 1916
(d) Government/Trust/Private Hospital : STATE GOVT
(e) Total no. of beds & average occupancy : 1385
(f) Consent under Water (Prevention and Control

of Pollution) Act, 1974
: A copy of CTO dated 19-10-2022 is

enclosed and marked as Annexure­I
• Date of issue : 19-10-2022
• Validity up to : 30-06-2027

(g) Consent under Air (Prevention and Control of
Pollution) Act, 1981

: A copy of CTO dated 19-10-2022 is
enclosed and marked as Annexure­I

• Date of issue : 19-10-2022
• Validity up to : 30-06-2027

(h) Authorization under Bio-medical Waste (M &
H) Rules, 1998

: A copy of Authorization dated 19-
10-2022 is enclosed and marked as
Annexure­II

• Date of issue : 19-10-2022
• Issued by : WB PCB
• Validity up to : 30-06-2027

(i) Daily Operation schedule (timings) : ROUND THE CLOCK 7AM -
8AM,11.30AM-12.30PM, 6PM-
11.30PM

(j) Status of Annual Report submission : The Annual Report (Form IV) has
been submitted for the year 2023. A
copy of the Annual Report is
enclosed and marked as Annexure­
III

(k) House Keeping and Sanitation status : 538 PERSONS
(l) Staff involvement in BMW management

(no. of persons)
: 538 PERSONS

• Managerial/Administration : 01
• Equipment operations : Not available
• Transportation of BMW Not Available
• Sanitation & others 537

(m) Whether annual report submitted by HCF to
the SPCB/PCC/Any other prescribed
authority
(Date of submission and enclose a copy)

: YES, A copy is provided, however,
the date of submission is not legible,
the same is enclosed as Annexure­
III
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II. Bio­medical Waste (Sources, Storage and segregation):

(a) Sources of Biomedical Waste Generation : WARDS, OTS, LABS

(b) Total quantity of Bio-medical waste generated
in Kg/day and in Kg/annum

: As per annual report of 2023-2024,
total bio medical waste 18024
kg/annum.

(c) Typical Categories of wastes generated (pl. indicate category wise quantity in Kg/day):

Category
No.

Category
of Waste

Quantity
Generated
(kg/day)

Treatment & Disposal

1 Yellow 49.38 Disposed through M/s Medicare
Environmental Pvt. Ltd.

2 Red 10.68 Disposed through M/s Medicare
Environmental Pvt. Ltd.

3 Blue 10.68 Disposed through M/s Medicare
Environmental Pvt. Ltd.

4 White 3.75 Disposed through M/s Medicare
Environmental Pvt. Ltd.

(d) Record keeping for generation and disposal of
BMW

: The record of biomedical waste
generated (category-wise no. of
bags) is maintained ward-wise by
the HCF. Copy of logbooks is
enclosed and attached as Annexure
IV.

(e) Status of segregation and storage
(colored bins, plastic bags and any other
mode)

: The color-coded bins are observed.
However, unsegregated waste is
found at the temporary storage area.

(f) Status of temporary storage details
(pl. indicate specific provision made by the
HCF)

: • The temporary storage
facility/central waste collection
room for bio-medical waste is
situated within the premises of
the HCF.

• It has been set up adjacent to a
trauma care building near the
main entrance of the HCF.

• The central waste collection
room has ventilation, and a
biohazard symbol is provided on
its gate.

• The temporary storage facility
lacks proper infrastructure and
maintenance.

• There is no adequate security
and space to manage the Bio
Medical Waste.

• The floor washing water of the
temporary storage seepage
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around the area, no garland drain
was observed.

(g) Whether temporary storage is satisfactory
(Yes /No)

: No

(h) Status of treatment at wards and chemicals
used

: The floors of the wards are washed
with 0.5% hypochlorite solution and
other surfaces are disinfected by
Bacilo Shield (containing 2%
glutaraldehyde), as reported.

(i) Status of House Keeping in Wards and at
source of BMW generation

: Housekeeping in wards was found
satisfactory, however, blood
collecting vials were inappropriately
scattered on the floor within the
blood collection units. Improper
disposal and handling of blood-
contaminated materials poses
infection control risks and violates
biomedical waste management
protocols. Hence, overall
housekeeping standards are
unsatisfactory. (Pic­1)

(j) Mode of transportation of wastes from source
to the temporary storage/on-site treatment
facility
(pl. indicate type of provision made by the
HCF)

: Trolleys, however, no Biohazard
symbols were found (Pic­2)

(k) Provision made for on-site transportation
within HCF is satisfactory (Yes/No). Details
thereof

: No

(l) Category wise disposal options followed:

Colour Coding Waste
Categories

Treatment & Disposal

Red CONTAMINA
TED WASTES

Treatment and disposal are done by CBWTF, M/s
Medicare Environmental Pvt. Ltd.

Blue SHARP
WASTES/
GLASS

Treatment and disposal are done by CBWTF, M/s
Medicare Environmental Pvt. Ltd.

Yellow ANATOMICA
L WASTE

Treatment and disposal are done by CBWTF, M/s
Medicare Environmental Pvt. Ltd.

Green General waste
such as paper,
cardboard
boxes,
packaging,
kitchen waste
etc.

Treatment and disposal are done by CBWTF, M/s
Medicare Environmental Pvt. Ltd.

III
.

On­site Treatment of BWM by HCF:
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(a) Total quantity of bio-medical waste treated
(Kg per day)
• Deep Burial in Kg/day
• Incinerable in Kg/day
• Autoclaving/ Microwaving/

Hydroclaving in kg/day
• Others (please specify) in Kg/day

:
:
:

:

Not Applicable

(b) On-site Treatment Provision by Incineration:
• Supplier of the Incinerator : Not applicable
• Capacity of the Incineration in tonnes per

hour and tonnes per annum
: Not applicable

• Operation conditions of the Incineration
based on the designs/supplier

: Not applicable

• Provision made for Temperature
measurements

: Not applicable

• Daily Operation schedule (timings) : Not applicable
• Operating conditions as per records and

as observed
: Not applicable

• Stack attached with the incinerator : Not applicable
• Air pollution control systems attached

with the incinerator
: Not applicable

• Auxiliary fuels used for incineration : Not applicable
• Consumption of auxiliary fuels : Name of fuel Quantity

per day/month
a) -- --
b) -- --

• Monitoring provision attached with the
stack

: --

• Storage provision at the incinerator : Not applicable
• Fire safety measures adopted : Not applicable
• Log book for operation of incinerator : Not applicable
• Type of wastes incinerated and its

characteristics
: Not applicable

• Average quantity of wastes incinerated
per day or per month or per annum

: Not applicable

• Duration of operating hours of
incineration:

: Not applicable

• Details of heat recovery system installed
with incinerator if any:

: Not applicable

• Stack gaseous emissions monitored:
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Emission Parameters Permissible Limits Monitored Values** by
CPCB

Particulate matter (with 12%
CO2 correction)

150 mg/Nm3 Not applicable

Nitrogen Oxides 450 mg/Nm3 Not applicable
HCI 50 mg/Nm3 Not applicable
SO2 Low Sulphur fuel to be

used
Not applicable

Stack Height 30 meter Not applicable
Volatile Organic compound
in ash (%)

Less than 0.01% Not applicable

Temp. in Primary Chamber 800°C (+/-) 50°C Not applicable
Temp. in secondary Chamber 1050°C (+/-) 50°C Not applicable
Residence time in sec.
chamber

1 second Not applicable

• Quantity of ash generation per day
or per month or per annum

: Not applicable

• Final disposal mode of incineration
ash (also indicate characteristics)

: Not applicable

• Specific observations, if any, w.r.t.
incineration (any chlorinated
disinfectants, chlorinated plastics,
sulphur content in auxiliary fuels
used for incineration)

: Not applicable

(c) Autoclaving /Microwaving /Hydroclaving :
• Capacity : Not applicable
• Make : Not applicable
• Air pollution control devices

attached
: Not applicable

• Capacity of shredder and make: : Not applicable
• Operating conditions as per designs : Not applicable
• Graphic or computer recording

devices attached with the system
: Not applicable

• Operating conditions as observed in
recording system

: Not applicable

• Performance evaluation by spore
testing or routine test. Details
thereof

: Not applicable

• Biological indicators : Not applicable
(d) Onsite Wastewater Treatment:

• Consumption of water per day (in
kl/day)

: No information was provided

• Sources of water supply : Kolkata Municipal Water
• Sources of waste water generation

and the quantity (in kl/day)
: No information was provided

• Total Waste water generation
quantity (in kl/day)

: No information is available

• Steps involved in Effluent
Treatment Plant (Also enclose flow

: As reported, an ETP is under proposal
stage
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chart of ETP)
• Type of chemicals used in ETP and

the consumption (in kg/day)
: Not Available

• Intake characteristics of ETP :
• Final mode of disposal of treated

wastewater (Reused/ Discharged
through drain)

:

• compliance to the regulatory requirements for final disposal of treated liquid
effluent:

Parameter Prescribed
standard limits in
mg/l except pH as
per CTO

Monitored
values** in mg/l
except pH of
CPCB

Monitored
values** in mg/l
except pH
WBPCB

pH 6.5-9.0 7.16 7.24

SS 100 40 18.0

O & G 10 BDL 1.14

BOD 30 11 35.00

COD 250 67 54.65

Bio-assay Test 90% survival of
fish after 96 h in
100% effluent

* ­­

• Analysis procedures followed for
characterization of waste waster

: The BOD analysis has been through IS
3025 (Part-44):1993 and pH, O&G, COD
and TSS have performed by APHA 24th
Ed. 5220 B. Part 5000.544 to 545:2023
method.

• Any other mode of wastewater
disposal, Details thereof

: No

(e) On-site BMW Disposal
• Disposal by Deep Burial/ Municipal

Solid Waste Landfills/ Disposal in
Open Yards or low-lying areas

: No

• Give details of sharp pit/
encapsulation facility (pl. provide
details such as size of pit, depth in
m)

: Not Available

• Precautionary measures taken
around the sharp pit or
encapsulation facility

: Not Available

• Whether sharp pit/ encapsulation is
authorized by SPCB/ PCC/ any
prescribed authority

: Not Available

• Give measures taken for disposal of
BMW by sharp pit/encapsulation:

: Not Available

• Ground Water Level and the : Not Available
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Characteristics around the
encapsulation pit:

• Records with regard to the Deep
Burial

: Not Available

IV. Status of infrastructure (specify shortcomings observed if any):

• Treatment equipment room:
• Main waste storage room:
• Treated waste storage room:
• Generator set (size and regulatory

compliance details)
• Waste treatment site security

(High walls, fencing, guarded
gates etc.)

• Washing room for waste
containers

• Protective gear for waste handlers

:
:
:
:

:

:
:

No room is available
Not Available
Not Available
No Information was provided

Not available

Not available
Not Found

V. Record keeping details:

• Does the operator have record
keeping system in order to comply
with the Rules? Specify
shortcomings observed if any.

: No,
The HCF does not maintain records as
per Rules.

VI. Monitoring Frequency Details:

• Frequency of monitoring of
incinerator/ autoclave/ microwave/
hydroclave/ ETP effluent
discharge

• name of the laboratory (specify
approved or not)

• Give details of compliance/ non-
compliance of liquid and air
emissions.

:

:

:

Not Available

Not Available

Not Available

VII. Monitoring results carried out by SPCB/ PCC:

• Incinerator gaseous stack
emissions (attach monitoring
results)

• Validation/ efficacy test of
autoclave/ microwave/
hydroclave:

• ETP inlet and outlet characteristics

:

:

:

Not Available

Not Available

Not Available

VIII Whether wastes are disposed­off through common facility. If so provide details:
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Type of wastes disposed after treatment
• Plastic wastes after treatment
• Treated sharps
• Incineration ash
• Other treated solid wastes
• Treated waste water

:
:
:
:
:

No onsite treatment was found.
Not available
Not available
Not available
Not available

IX. Check for the following ( indicate YES/NO):

Bio-medical waste is not mixed with other
waste.

No, it is mixed with the other waste,
and it was found in the temporary
storage point. (Pic­3)

• Needle/syringe destroyer at required
places

Yes

• Segregation of waste in the coloured
containers at the source of waste
generation as per BMW Rules.

Yes

• Placement of required coloured
containers at the source of waste
generation labeled with bio-hazard
symbol

Yes

• Whether awareness among hospital
staff/ doctors generated?

Yes

• Whether labeling of bag has been
done with respective ward no. to
identify its source to enable
improvement of segregation?

Yes

• Whether special care is taken with
regard to mercury spillage/breakage

Not Applicable

• Deployment of posters/placards
within the hospitals

Not Applicable

• Whether requisite treatment to
segregated waste/ hand over to
CBWTF operator within 48 hours of
waste generation is imparted?

Yes, Daily Collection is being done. As
reported by HCF

• Whether waste collected in a
container of similar colour with label
as per the Rules?

No,

• Whether the person who collects
BMW maintains a register?

Yes

• Type of vehicle used (closed type or
open type) for transportation for final
disposal?

Closed Trolle for transportation of bio
medical waste to the temporary storage.

• Has due attention been given to
vehicles to prevent spillage/ pilferage/
loading/ unloading etc.?

Yes

• The facility operator collects waste
daily or alternate day.? Whether
criterion of 48 hours is compiled?

Daily.
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Pic-1: Blood Collecting Vials are scattered over the floor
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Pic-2: Collecting Trolley and Container
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Pic-3: Unsegregatted Waste was found at temporary storage Facility
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Pic­4: Open Color­Coded Bins at Hospital Wards
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Pic-5: Temporary Storage Facility
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JOINT INSPECTION REPORT
Lady Dufferin Victoria Hospital

West Bengal Pollution Control Board (WBPCB) & Central Pollution Control Board (CPCB)

I. General Information:

(a) Name & Address of the HCF :
Lady Dufferin Victoria Hospital,
1, Raja Rammohan Roy Sarani,
Kolkata­700009.

(b) Contact person & Telephone No. : Ms. Sayani Roy Chatterjee,
Asst. Superintendent,
Mob: 8697068726.

(c) Month & Year of Establishment : 1898
(d) Government/Trust/Private Hospital : State Government

(e) Total no. of beds & average occupancy : 278
(f) Consent under Water (Prevention and Control

of Pollution) Act, 1974
: A copy of CTO dated 17.05.2022 is

enclosed and marked as Annexure­I
• Date of issue : 17.05.2022
• Validity up to : 30.04.2027

(g) Consent under Air (Prevention and Control of
Pollution) Act, 1981

: A copy of CTO dated 17.05.2022 is
enclosed and marked as Annexure­I

• Date of issue : 17.05.2022
• Validity up to : 30.04.2027

(h) Authorization under Bio-medical Waste (M &
H) Rules, 1998

: Yes

• Date of issue : 17-05-2022
• Issued by : WBPCB
• Validity up to : 30-04-2027

(i) Daily Operation schedule (timings) : 06:00 AM to 07:00 AM, 01:00 PM
to 02:00 PM & 07:00 PM to 08:00
PM

(j) Status of Annual Report submission : Yes
(k) House Keeping and Sanitation status : Yes
(l) Staff involvement in BMW management

(no. of persons)
: 157

• Managerial/Administration : 9
• Equipment operations : 94
• Transportation of BMW 54
• Sanitation & others 54

(m) Whether annual report submitted by HCF to
the SPCB/PCC/Any other prescribed
authority
(Date of submission and enclose a copy)

: Yes

II. Bio­medical Waste (Sources, Storage and segregation):

(a) Sources of Biomedical Waste Generation : Ward, Pathology, Radiology, OPD.
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(b) Total quantity of Bio-medical waste generated
in Kg/day and in Kg/annum

: The total quantity of Bio-medical
waste generated as per Annual
Report (Form IV) during the year
2023 is as follows:

Category: Bio-medical waste
generated
(Kg/annum):

Yellow 1385
Red 581
White 25
Blue 128
Total 2119

Daily collection report:
(MEDICARE)
28.04.2025- 62 kg
29.04.2025- 82 kg
30.04.2025- 78 kg

(c) Typical Categories of wastes generated (pl. indicate category wise quantity in Kg/day):
2119 kg/annum as per annual report 2023-2024.
Category: Bio-medical waste

generated
(Kg/annum):

Yellow 1385
Red 581
White 25
Blue 128
Total 2119

(d) Record keeping for generation and disposal of
BMW

:
Yes

(e) Status of segregation and storage
(colored bins, plastic bags and any other
mode)

:
Yes

(f) Status of temporary storage details
(pl. indicate specific provision made by the
HCF)

: Yes

(g) Whether temporary storage is satisfactory
(Yes /No)

:
Yes

(h) Status of treatment at wards and chemicals
used

: No

(i) Status of House Keeping in Wards and at : Satisfactory
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source of BMW generation

(j) Mode of transportation of wastes from source
to the temporary storage/on-site treatment
facility
(pl. indicate type of provision made by the
HCF)

: Hand Trolley.

(k) Provision made for on-site transportation
within HCF is satisfactory (Yes/No). Details
thereof

: Yes

(l) Category wise disposal options followed :

Colour Coding Waste Categories Treatment & Disposal
Red Recyclable contaminated

waste
Treatment and disposal are done by
CBWTF

Blue • Glassware
Metallic body implants

Treatment and disposal are done by
CBWTF

Yellow • Human anatomical
waste

• Soiled waste
• Discarded/Expired

medicines
Clinical lab waste

Treatment and disposal are done by
CBWTF

White Sharp objects Treatment and disposal are done by
CBWTF

III
.

On­site Treatment of BWM by HCF: N/A.

(a) Total quantity of bio-medical waste treated
(Kg per day)
• Deep Burial in Kg/day
• Incinerable in Kg/day
• Autoclaving/ Microwaving/

Hydroclaving in kg/day
• Others (please specify) in Kg/day

:
:
:

:

Not Applicable
Not Applicable
Not Available

Not Applicable
(b) On-site Treatment Provision by Incineration:

• Supplier of the Incinerator : Not Applicable
• Capacity of the Incineration in tonnes per

hour and tonnes per annum
: Not Applicable

• Operation conditions of the Incineration
based on the designs/supplier

: Not Applicable

• Provision made for Temperature
measurements

: Not Applicable

• Daily Operation schedule (timings) : Not Applicable
• Operating conditions as per records and

as observed
: Not Applicable

• Stack attached with the incinerator : Not Applicable
• Air pollution control systems attached : Not Applicable
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with the incinerator
• Auxiliary fuels used for incineration : Not Applicable
• Consumption of auxiliary fuels : Name of fuel Quantity

per day/month
a) -- --
b) -- --

• Monitoring provision attached with the
stack

: Not Applicable

• Storage provision at the incinerator : Not Applicable
• Fire safety measures adopted : Not Applicable
• Log book for operation of incinerator : Not Applicable
• Type of wastes incinerated and its

characteristics
: Not Applicable

• Average quantity of wastes incinerated
per day or per month or per annum

: Not Applicable

• Duration of operating hours of
incineration:

: Not Applicable

• Details of heat recovery system installed
with incinerator if any:

: Not Applicable

• Stack gaseous emissions monitored: Not Applicable

Emission Parameters Permissible Limits Monitored Values** by
CPCB

Particulate matter (with 12%
CO2 correction)

150 mg/Nm3 Not Applicable

Nitrogen Oxides 450 mg/Nm3 Not Applicable
HCI 50 mg/Nm3 Not Applicable
SO2 Low Sulphur fuel to be

used
Not Applicable

Stack Height 30 meter Not Applicable
Volatile Organic compound
in ash (%)

Less than 0.01% Not Applicable

Temp. in Primary Chamber 800°C (+/-) 50°C Not Applicable
Temp. in secondary Chamber 1050°C (+/-) 50°C Not Applicable
Residence time in sec.
chamber

1 second Not Applicable

** Not applicable.

• Quantity of ash generation per day or per
month or per annum

: Not Applicable

• Final disposal mode of incineration ash
(also indicate characteristics)

: Not Applicable

• Specific observations, if any, w.r.t.
incineration (any chlorinated
disinfectants, chlorinated plastics,
sulphur content in auxiliary fuels used for
incineration)

: Not Applicable

(c) Autoclaving /Microwaving /Hydroclaving : Not Available
• Capacity : Not Available
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• Make : Not Available
• Air pollution control devices attached : Not Available
• Capacity of shredder and make: : Not Available
• Operating conditions as per designs : Not Available
• Graphic or computer recording devices

attached with the system
: Not Available

• Operating conditions as observed in
recording system

: Not Available

• Performance evaluation by spore testing
or routine test. Details thereof

: Not Available

• Biological indicators : Not Available
(d) Onsite Wastewater Treatment:

• Consumption of water per day (in kl/day) : No information is provided
• Sources of water supply : No information is provided
• Sources of waste water generation and

the quantity (in kl/day)
: No information is provided

• Total Waste water generation quantity (in
kl/day)

: No information is provided

• Steps involved in Effluent Treatment
Plant (Also enclose flow chart of ETP)

: Not Available

• Type of chemicals used in ETP and the
consumption (in kg/day)

: Not Applicable

• Intake characteristics of ETP : Not Applicable
• Final mode of disposal of treated

wastewater (Reused/ Discharged through
drain)

: Discharge through KMC Drain and
pumped in Palmer Bazar Pumping
Station.

• compliance to the regulatory requirements for final disposal of treated liquid
effluent:

Parameter Permissible
limits in mg/l
except pH as per
CTO

Monitored
values** in mg/l
except pH
CPCB

Monitored
values** in mg/l
except pH
WBPCB

pH 6.5-9.0 7.7 7.72

SS 100 25 22.00

O & G 10 BDL BDL

BOD 30 16 22.63

COD 250 87 64.76

Bio-assay Test 90% survival of
fish after 96 h in
100% effluent

* ­­

*The CPCB RD Kolkata Laboratory does not have that facility.
** Not applicable.

• Analysis procedures followed for : The BOD analysis has been through

102
669



characterization of waste waster IS 3025 (Part-44):1993 and pH,
O&G, COD and TSS have
performed by APHA 24th Ed. 5220
B. Part 5000.544 to 545:2023
method.

• Any other mode of wastewater disposal,
Details thereof

: No

(e) On-site BMW Disposal
• Disposal by Deep Burial/ Municipal

Solid Waste Landfills/ Disposal in Open
Yards or low lying areas

: Not Applicable

• Give details of sharp pit/ encapsulation
facility (pl. provide details such as size of
pit, depth in m)

: Not Applicable

• Precautionary measures taken around the
sharp pit or encapsulation facility

: Not Applicable

• Whether sharp pit/ encapsulation is
authorized by SPCB/ PCC/ any
prescribed authority

: Not Applicable

• Give measures taken for disposal of
BMW by sharp pit/encapsulation:

: Not Applicable

• Ground Water Level and the
Characteristics around the encapsulation
pit:

: Not Applicable

• Records with regard to the Deep Burial : Not Applicable
IV
.

Status of infrastructure (specify shortcomings observed if any):

• Treatment equipment room:
• Main waste storage room:
• Treated waste storage room:
• Generator set (size and regulatory

compliance details)
• Waste treatment site security (High

walls, fencing, guarded gates etc.)

• Washing room for waste containers
• Protective gear for waste handlers

:
:
:
:

:

:
:

Not Found
Southern West Side of the Hospital.
N/A.
1x15KVA, 1X40KVA &
1X250KVA.

Yes

No.
Yes

V. Record keeping details:

• Does the operator have record keeping
system in order to comply with the
Rules? Specify shortcomings observed
if any.

: No,
The HCF does not maintain records
as per Rules.

VI
.

Monitoring Frequency Details: N/A

• Frequency of monitoring of incinerator/
autoclave/ microwave/ hydroclave/
ETP effluent discharge

• name of the laboratory (specify

:

:

Not Available

Not Available
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approved or not)
• Give details of compliance/ non-

compliance of liquid and air emissions.

:
Not Available

VI
I.

Monitoring results carried out by SPCB/ PCC:

• Incinerator gaseous stack emissions
(attach monitoring results)

• Validation/ efficacy test of autoclave/
microwave/ hydroclave:

• ETP inlet and outlet characteristics

:

:

:

Not Available

Not Available

Last sampling done on 22-01-2022.
(As reported by HCF)

VI
II

Whether wastes are disposed­off through common facility. If so provide details:
N/A

Type of wastes disposed after treatment
• Plastic wastes after treatment
• Treated sharps
• Incineration ash
• Other treated solid wastes
• Treated waste water

:
:
:
:
:

No onsite treatment was found.
Not available
Not available
Not available
Not available

IX
.

Check for the following (indicate YES/NO): Yes

• Bio-medical waste not to be mixed with
other waste.

• Needle/syringe destroyer at required
places

• Segregation of waste in the coloured
containers at the source of waste
generation as per BMW Rules.

• Placement of required coloured
containers at the source of waste
generation labeled with bio-hazard
symbol

• Whether awareness among hospital
staff/ doctors generated?

• Whether labeling of bag has been done
with respective ward no. in order to
identify its source to enable
improvement of segregation?

• Whether special care is taken with
regard to mercury spillage/breakage

• Deployment of posters/placards within
the hospitals

• Whether requisite treatment to
segregated waste/ hand over to CBWTF
operator within 48 hours of waste
generation is imparted?

:

:

:

:

:

:

:

:

:

:

No

Yes

Yes

Yes

Yes

No.

N/A

Yes

Yes

Yes
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Pic-1: The Color-coded Container at Hospital Wards.

Blood Collection Room
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Temporary Storage Facility
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Annexure-I
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Lady Dufferin Victoria Hospital, 1, RAJA RAMMOHAN ROY SARANI,

Page1

                                                                                    
Form IV

(See Rule 13)
ANNUAL REPORT

 
[To be submitted to the prescribed authority on or before 30th June every year for the period from January to
December of the preceding year,  by the occupier health care facility(HCF), or common bio-medical waste
treatment facility (CBWTF)]

                                                                                    

                                          
Return No : 5499075   Period : 2023

1. Particulars of the Occupier

(i) Name of the authorized person (Occupier or operator of
facility):

Lady Dufferin Victoria Hospital

(ii) Name of HCF or CBMWTF: Lady Dufferin Victoria Hospital

(iii) Address for Correspondence: 1, Raja Rammohan Roy Sarani

(iv) Address of Facility: 1, RAJA RAMMOHAN ROY SARANI

(v) Tel. No.: 9830452147

(vi) Fax. No.:  -

(vii) E-mail ID: supdtldvh@gmail.com

(viii) URL of Website:

(ix) GPS coordinates of HCF of CBMWTF: L 22.569525  L 22.569525

(x) Ownership of HCF or CBMWTF: State Goverment

(xi) Status of Authorization under the BMW
(Managementand Handing) Rules:

Authorization No.: DO013709
Valid Upto: 30/04/2027

(xii) Status of Consents under Water Act and Air Act.: Valid Upto: 30/04/2027

2. Type of Health Care Facility

HCF/CBMWTF Type: HCF

(i) No. of Beds(for Bedded Hospital): 278.0

(ii) Non-Bedded Hospital
(Clinic or Blood Bank or Clinical
Laboratory or Research Institute or
Veterinary Hospital or any other):

(iii) Licence Number: 0000

(iv) Licence date of expiry:

3. Quantity of waste generated or disposed in Kg per
annum (on monthly average basis)

 Yellow Category: 1385
 Red Category: 581
 White Category: 25
 Blue Category: 128
General Solid Waste: 3650

4. Details of the Storage, Treatment, Transportation, Processing and Disposal Facility Details

(i) Details of the on-site storage facility: Size: 59
Capacity: 1200
Provision of on-site storage: NIL

Annexure-III
111

678



Lady Dufferin Victoria Hospital, 1, RAJA RAMMOHAN ROY SARANI,
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(ii) Disposal Facility: Type of
Treatmen

t
Equipmen

t

Number
of Units

Capacity(
Kg/day)

Quantity
Treated

or
Disposed(
Kg/annu

m)

List is Empty

(iii) Quantity of recyclable wastes sold to authorized
recyclers after treatment in kg per annum:

0.0

(iv) No of vehicles used for collection and transportation of
BMW:

0

(v) Details of incineration, ash and ETP sludge generated,
disposal during the treatment of wastes in Kg per annum

Type of waste Quantity
Generated

Where
disposal

List is Empty

(vi) Name of the Common BMW Treatment Facility
Operator through which wastes are disposed of:

MEDICARE ENVIRONMENTAL MANAGEMENT PVT LTD

5. Do you have BMW management committee: yes

details: MINUTES IS ATTACHED

6. Training Conducted on BMW Details

(i) Number of training conducted on BMW Management: 6

(ii) Number of personnel trained: 58

(iii) Number of personnel trained at the time of induction: 30

(iv) Number of personnel not undergone any training so
far:

0

(v) Whether standard manual for training is available: yes

(vi) Any other information: NIL

7. Details of the accident occurred

(i) No. of accident occurred: 0

(ii) Number of the persons affected: 0

(iii) Remedial Action taken: NIL

(iv) Any Fatality occurred, details: NO

8. Are you meeting the standards of air Pollution from the
incinerator?. How many times in last year could not met
the standards?:

N/A

Details of Continuous online emission monitoring systems
installed:

NO

9. Liquid waste generated and treatment methods in place.
How many times you have not met the standards in a year:

0

10. Is the disinfection method or sterilization meeting the
log for standards? How many times you have not met the
standards in a year?:

N/A

11. Any other relevant information: NO

Name and Signature of the Head of the Institution

Date :13/07/2024

Place : Kolkata
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I.  General Information:

(a) Name & Address of the HCF : IPGMER-SSKM Hospital 
244, AJC Bose Road, Kolkata-700020

(b) Contact person & Telephone No. : Mr. Syed Zia Ul Mustafa Alquadri
Deputy Superintendent(NM)
Contact No:03322041108/8017181786

(c) Month & Year of Establishment : January 16, 1957

(d) Government/Trust/Private Hospital : State Government run hospital

(e) Total no. of beds & average occupancy : Total nos. of consented beds 1770 Nos

Average Occupancy:90% of total nos. of
consented beds

Annexure# 1 
(f) Consent under Water (Prevention and Control of

Pollution) Act, 1974
: Issued memo no.02-2S/CON(BM)-1271/2002

dated 08.04.2021
Annexure# 2 

 Date of issue : 08.04.2021

 Validity up to : 31.01.2026

(g) Consent under Air (Prevention and Control of
Pollution) Act, 1981

: Issued memo no. 02-2S/CON(BM)-1271/2002
dated 08.04.2021

Annexure# 3 
 Date of issue : 08.04.2021

 Validity up to : 31.01.2026

(h) Authorization under Bio- Wastemedical
Management Rules, 2016

: Issued memo no. 03-2S(BM)-926/2000-
2001dated 08.04.2021

 Date of issue : 08.04.2021

 Issued by : West Bengal Pollution Control Board

 Validity up to : 31.01.2026

(i) Daily Operation schedule (timings) : 24 hours

(j) Status of Annual Report submission : Annual Report for the year 2024 has been
submitted on 01/04/2025

Annexure# 1
(k) House Keeping and Sanitation status : Found satisfactory during inspection

(l) Staff involvement in BMW management (no.
of persons)

: Total 12nos. for supervision, collection & carrying
of Bio-medical wastes from point of generation to
Central Waste Collection Room, subsequent hand
over to the operator of the Common Bio-medical
Waste treatment Facility (CBMWTF) and record
keeping etc.

 Managerial/Administration : 2 persons from Hospital Authority

 Equipment operations :

Joint Inspection Report of M/s IPGMER-SSKM Hospital by WBPCB & CPCB

Checklist for Verification of Compliance of Provisions of BMW Rules in Health Care Facility
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 Transportation of BMW The hospital authority engaged third party namely,
M/s. Reliable Facility Services for collection
&carrying of Bio-medical wastes from point of
generation to Central Waste Collection Room,
subsequent hand over to the operator of the
Common Bio-medical Waste treatment Facility
(CBMWTF) and record keeping etc.

 Sanitation & others

(m) Whether annual report submitted by HCF to the
SPCB/PCC/Any other prescribed authority
(Date of submission and enclose a copy)

: Annual Report for the year 2024 has been
submitted on 01/04/2025.

Copy enclosed as Annexure I. 

II. Bio-medical Waste ( Sources, Storage and segregation): 

(a) Sources of Biomedical Waste Generation : Pathology
42 Departments which include OPD, OT and Wards
of each dept.
Emergency
Medical store
Morgue

(b) Total quantity of Bio-medical waste generated in
Kg/day and in Kg/annum

: Generation of Bio-medical wastes in the year 2024
as per annual report 2024:

 Yellow category :1,96,729 Kg
 Red Category :2,39,563 Kg
 White Category :10,493 Kg
 Blue Category :50,713 Kg

Annexure# 1
(c) Typical Categories of wastes generated (pl. indicate category wise quantity in Kg/day):

Generation of Bio-medical wastes in the year 2024 as per annual report 2024:

 Yellow category :1,96,729 Kg (537.52 Kg/ day)
 Red Category :2,39,563 Kg (654.54 Kg/ day)
 White Category :10,493 Kg (28.67 Kg/ day)
 Blue Category :50,713 Kg (138.56 Kg/ day)

Annexure# 1
(d) Record keeping for generation and disposal of

BMW
: BMW generation/disposal record found maintained

at the time of inspection.

(e) Status of segregation and storage
(colored bins, plastic bags and any other mode)

: During inspection arrangement of segregation of
Biomedical wastes were found available by
providing respective color-coded bag and
container as per BMWM Rules, 2016 and its
amendments thereafter.

Segregation of BMW was found satisfactory except
the blood sample collection centre of pathology.

Temporary storage room/ Central Waste Collection
Room of BMW was found covered, marked with
Bio-hazard symbol and with lock and key
arrangements.
 

(f) Status of temporary storage details
(pl. indicate specific provision made by the HCF)

: Temporary storage room/ Central Waste Collection
Room of BMW was found covered, marked with
Bio-hazard symbol and with lock and key
arrangements.
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(g) Whether temporary storage is satisfactory
(Yes /No)

: Yes

(h) Status of treatment at wards and chemicals used : Biomedical wastes generated from the wards are
shifted to the Central Waste Collection Room for
subsequent hand over to the operator of the
CBMWTF.

(i) Status of House Keeping in Wards and at source
of BMW generation

: During inspection housekeeping was found to be
satisfactory.

(j) Mode of transportation of wastes from source to
the temporary storage/on-site treatment facility
(pl. indicate type of provision made by the HCF)

: Bio medical wastes are carried using covered &
locked trolleys marked with Bio-hazard symbol
from point of generation to the Central Waste
Collection Room for subsequent hand over to the
operator of the CBMWTF.

(k) Provision made for on-site transportation within
HCF is satisfactory (Yes/No). Details thereof

: During inspection provision made for on-site
transportation within HCF was found satisfactory.

Bio medical wastes are carried using covered &
locked trolleys marked with Bio-hazard symbol
from point of generation to the Central Waste
Collection Room for subsequent hand over to the
operator of the CBMWTF.
 

(l) Category wise disposal options followed :

Colour 
Coding 

Waste Categories Treatment & Disposal 
 

Red Red

Contaminated waste(Recyclable)
(a) Wastes generated from
disposable items such as tubing,
bottles, intravenous tubes and sets,
catheters, urine bags, syringes
(without needles and fixed needle
syringes) and vacutainers with their
needles cut) and gloves.

theofoperatorthethroughDisposed
CBMWTF.

Blue Blue

(a) Glassware: Broken or discarded
and contaminated glass including
medicine vials and ampoules except
those contaminated with cytotoxic
wastes.

(b) Metallic Body Implants

theofoperatorthethroughDisposed
CBMWTF.

Yellow Yellow

(a) Human Anatomical Waste,
(b)Animal Anatomical Waste
(c) Soiled Waste
(d) Expired or Discarded Medicines
(e) Chemical Waste
(f) Chemical Liquid Waste

As informed by HOD, Microbiological
Laboratory that Chemical Liquid Waste (f)
and other highly infectious BMWs (h)
generated from the Microbiology Laboratory
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(g) Discarded linen, mattresses,
beddings contaminated with blood
or body fluid and
(h) Microbiology, Biotechnology and
other clinical laboratory waste

Green General waste such as paper,
cardboard boxes, packaging, kitchen
waste etc.

 
III.  
 

 
On-site Treatment of BMW by HCF: There is no facility of On-site Treatment of BWM by HCF. During
inspection, it is observed that M/s Medicare Environmental Management (P) Ltd. (as per Govt. of WB,
Health & Family Welfare Dept. Order No. 307/HS(MS)/HF/O/HS(MS)/BMW-02/2022 dated 27.12.2024)
lifting the BMW from the temporary storage area. Details of treatment & disposal system observed during
inspection are elaborated in sl. II (l) of this checklist. Pre-treatment using chemical disinfectant and
autoclave are carried out for Chemical Liquid Waste (f) and other highly infectious BMWs (g) generated
from the Microbiology Laboratory. 

Annexure# 4 
(a) Total quantity of bio-medical waste treated (Kg

per day)
 Deep Burial in Kg/day
 Incinerable in Kg/day
 Autoclaving/ Microwaving/ Hydroclaving

in kg/day
 Others (please specify) in Kg/day
 

:
:
:

:

Not Applicable 

(b) On-site Treatment Provision by Incineration: Not Applicable 

 Supplier of the Incinerator : --
 Capacity of the Incineration in tonnes per

hour and tonnes per annum
: --

 Operation conditions of the Incineration
based on the designs/supplier

: --

 TemperatureforProvision made
measurements

: --

 Daily Operation schedule (timings) : --
 Operating conditions as per records and as

observed
: --

 Stack attached with the incinerator : --
 Air pollution control systems attached with

the incinerator
: --

 Auxiliary fuels used for incineration : --

 Consumption of auxiliary fuels : Name of fuel Quantity
per day/month

a) -- --
b) -- --

 

 Monitoring provision attached with the stack : --
 Storage provision at the incinerator : --
 Fire safety measures adopted : --

are pre-treated by chemical disinfection and
Autoclaving before handing over to the
CBMWTF. Register/ Logbook for operating of
Autoclave couldn't be produced during
inspection.

As informed by Chief Store Manager, Central
Medicine Store of HCF that expired or
discarded medicines are not generated, as
because as per requisition they received
always lesser quantity medicines from GoWB
which has also confirmed by the Medical
Superintendent cum Vice-Principal (MSVP).

General wastes are disposed by the HCF
through the Local Body packing in black bag..
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 Log book for operation of incinerator : --
 Type of wastes incinerated and its

characteristics
: --

 Average quantity of wastes incinerated per
day or per month or per annum

: --

 Duration of operating hours of incineration: : --
 Details of heat recovery system installed

with incinerator if any:
: --

 Stack gaseous emissions monitored: Not Applicable 

Emission Parameters Permissible Limits Monitored Values** by
CPCB

Particulate matter (with 12% CO2
correction)

150 mg/Nm3 --

Nitrogen Oxides 450 mg/Nm3 --
HCI 50 mg/Nm3 --
SO2 Low Sulphur fuel to be used --
Stack Height 30 meter --
Volatile Organic compound in ash
(%)

Less than 0.01% --

Temp. in Primary Chamber 800°C (+/-) 50°C --
Temp. in secondary Chamber 1050°C (+/-) 50°C --
Residence time in sec. chamber 1 second --

** Not Applicable.
 
 Quantity of ash generation per day or

per month or per annum
: --

 Final disposal mode of incineration ash
(also indicate characteristics)

: --

 Specific observations, if any, w.r.t.
incineration (any chlorinated
disinfectants, chlorinated plastics,
sulphur content in auxiliary fuels used
for incineration)

: --

(c) Autoclaving /Microwaving /Hydroclaving :

There is no facility of on-site Treatment of BWM by HCF. The HCF has made agreement with 
the operator of CBWTF for disposal of BMWs. Details of treatment & disposal system observed 
during inspection is elaborated in sl. II (l) of this checklist. Pre-treatment using chemical 
disinfectant and autoclave are carried out for Chemical Liquid Waste (f) and other highly 
infectious BMWs (g) generated from the Microbiology Laboratory. 

 Capacity : --
 Make : --
 Air pollution control devices attached : --
 Capacity of shredder and make: :
 Operating conditions as per designs : --
 Graphic or computer recording devices

attached with the system
: --

 Operating conditions as observed in
recording system

: --

 Performance evaluation by spore
testing or routine test. Details thereof

: --

 Biological indicators : --

(d) Onsite Wastewater Treatment:
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Presently, there is no onsite Wastewater Treatment facility. Effluent generated from the HCF 
is discharged into the sewer line of ULB namely Kolkata Municipal Corporation. The said sewer 
line is connected with East Kolkata Wetland. Details are given in others observations. 

 Consumption of water per day (in
kl/day)

: --

 Sources of water supply : --
 Sources of waste water generation and

the quantity (in kl/day)
: --

 Total Waste water generation quantity
(in kl/day)

: --

 Steps involved in Effluent Treatment
Plant (Also enclose flow chart of ETP)

: --

 Type of chemicals used in ETP and the
consumption (in kg/day)

: --

 Intake characteristics of ETP : --
 Final mode of disposal of treated

wastewater (Reused/ Discharged
through drain)

: --

 Compliance to the regulatory
requirements for final disposal of
treated liquid effluent:

: Param
eter 

Permissible 
limits (As per 
BMW 2016) in 
mg/l except pH 

Monitored 
values** in 
mg/l except pH 

pH -- -- 
SS -- -- 
O & G -- -- 
BOD -- -- 
COD -- -- 

Details are given in others observations. 

 Analysis procedures followed for
characterization of waste waster

: --

 Any other mode of wastewater disposal,
Details thereof

: --

(e) On-site BMW Disposal
 Disposal by Deep Burial/ Municipal Solid

Waste Landfills/ Disposal in Open Yards
or low lying areas

: There is no facility of on-site Treatment of BWM by
HCF. The HCF has made agreement with the operator
of CBWTF for disposal of BMWs. Details of treatment
& disposal system observed during inspection is
elaborated in sl. II (l) of this checklist.

 Give details of sharp pit/ encapsulation
facility (pl. provide details such as size
of pit, depth in m)

:

 Precautionary measures taken around
the sharp pit or encapsulation facility

:

 Whether sharp pit/ encapsulation is
authorized by SPCB/ PCC/ any
prescribed authority

:

 Give measures taken for disposal of
BMW by sharp pit/encapsulation:

:

 Ground Water Level and the
Characteristics around the
encapsulation pit:

:

 Records with regard to the Deep Burial :

IV. Status of infrastructure (specify shortcomings observed if any): 
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 Treatment equipment room:
 Main waste storage room:
 Treated waste storage room:
 Generator set (size and regulatory

compliance details)
 Waste treatment site security (High

walls, fencing, guarded gates etc.)

 Washing room for waste containers
 Protective gear for waste handlers

:
:
:
:

:

:
:

 There is no facility of on-site Treatment of BWM
by HCF. Only pre-treatment is done. Details of
treatment & disposal system observed during
inspection is elaborated in sl. II (l) of this
checklist.

 Temporary storage room/ Central Waste
Collection Room of BMW was found covered,
marked with Bio-hazard symbol and with lock
and key arrangements.

 There is no facility of on-site Treatment of BMW
by HCF. Only pre-treatment is done. During
inspection, it is observed that M/s Medicare
Environmental Management (P) Ltd. (as per Govt.
of WB, Health & Family Welfare Dept. Order No.
307/HS(MS)/HF/O/HS(MS)/BMW-02/2022 dated
27.12.2024) lifting the BMW from the temporary
storage area. Details of treatment & disposal
system observed during inspection is elaborated
in sl. II (l) of this checklist.

 The HCF has obtained Consent to Operate from
the W. B. Pollution Control Board for 2 x 300KVA
Diesel Generator sets.

 There is no facility of on-site Treatment of BWM
by HCF. Only pre-treatment is done. Temporary
storage room/ Central Waste Collection Room of
BMW was found covered, marked with Bio-hazard
symbol and with lock and key arrangements.

 BMW carrying trolleys are washed near the
Temporary storage room/ Central Waste
Collection Room of BMW.

 During inspection PPE was found used by the
workers involved in collection and carrying of
BMWs.

V.  Record keeping details: 

 Does the operator have record
keeping system in order to comply
with the Rules? Specify shortcomings
observed if any.

: During the inspection generation/disposal record of
BMW was found maintained.

VI. Monitoring Frequency Details: 

 Frequency of monitoring of
incinerator/ autoclave/ autoclave/
hydroclave/ ETP effluent discharge

 name of the laboratory (specify
approved or not)

 Give details of compliance/ non-
compliance of liquid and air
emissions.

:

:

:

During inspection it is observed that the installation of
ETP facility in the HCF is under process. Necessary
permissions accorded by HCF and plan of the ETP has
also been approved, as well as work order has also
been issued to the Exe. Engineer, Survey Division,
Bikash Bhawan, PHE Dte., GoWB vide Memo No.
MSVP/SSKM/13188 dated 19/12/2024.

119
686



Page 8 of 17

VII.  Monitoring results carried out by SPCB/ PCC: Not applicable

 Incinerator gaseous stack emissions
(attach monitoring results)

 Validation/ efficacy test of autoclave/
autoclave/ hydroclave:

 ETP inlet and outlet characteristics

:

:

:

--

--

--

VIII Whether wastes are disposed-off through common facility. If so provide details: 
 
As per Govt. of WB, Health & Family Welfare Dept. Order No. 307/HS(MS)/HF/O/HS(MS)/BMW-02/2022
dated 27.12.2024, The HCF use to dispose off BMW through common facility M/s Medicare Environmental
Management (P) Ltd. Details of treatment & disposal system observed during inspection is elaborated in
sl. II (l) of this checklist.

IX.  Check for the following ( indicate YES/NO):

Bio-medical waste not to be mixed with other
waste.

Mixed waste was found at blood sample collection
centre of pathology.

Needle/syringe destroyer at required places Yes.

Segregation of waste in the coloured
containers at the source of waste generation
as per BMW Rules.

Yes.

Placement of required coloured containers at
the source of waste generation labeled with
bio-hazard symbol

Yes.

Whether awareness among hospital staff/
doctors generated?

Yes.

Whether labeling of bag has been done with
respective ward no. in order to identify its
source to enable improvement of
segregation?

No.

Whether special care is taken with regard to
mercury spillage/breakage

Yes. The HCF informed that mercury bearing
instrument has been phased out.

Deployment of posters/placards within the
hospitals

Yes.

Whether requisite treatment to segregated
waste/ hand over to CBWTF operator within
48 hours of waste generation is imparted?

Yes.

Whether waste collected in a container of
similar colour with label as per the Rules?

Yes.

Whether the person who collects BMW
maintains a register?

Yes.

Type of vehicle used (closed type or open
type) for transportation for final disposal?

Closed type vehicle is used for final transportation
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Has due attention been given in vehicles to
prevent spillage/ pilferage/ loading/
unloading etc.?

Yes.

The facility operator collects waste daily or
alternate day? Whether criterion of 48 hours
is complied?

Twice on daily basis. Criterion of 48 hours found
complied.

X. Other observations: 

General Information: 
 

To verify the compliance status w. r. t the Direction of Hon’ble National Green Tribunal vide O. A
No. 120/2015/EZ (M.A. No. 1187/2016/EZ) dated 22/07/2021 for installation of Effluent Treatment
Plant regarding and also BMWM Rules, 2016 and its amendments at M/s IPGMER-SSKM Hospital
(Geo Location: 22.5396N & 88.3439E; Website: ipgmer.gov.in; E-mail: msvp.sskm@gmail.com;
Contact No: 9433832862), 244 AJC Bose Road, Kolkata – 700 020, a joint inspection team from
CPCB RDK & WBPCB comprising three members from each office, an inspection work was carried
out on 29/04/2025.
 

Barcode Status:

During inspection Barcode system for BMW bag/containers was found not maintained.

As informed by HCF authority, a ‘Pilot Project’ for ‘Trial Run’ on Barcoding system is going on at
‘Medical College & Hospital-Kolkata’ and ‘ID & BG Hospital’ by the Health & Family Welfare
Department, GoWB.

Mutilation status : 
 

During inspection non‐mutilated Plastic made Saline Bottles, Tubings and disposable syringes 
were observed. 
 

CBMWTF Status: 
As per Govt. of WB, Health & Family Welfare Dept. Order No. 307/HS(MS)/HF/O/HS(MS)/BMW-
02/2022 dated 27.12.2024, The HCF use to dispose of BMW through common facility M/s Medicare
Environmental Management (P) Ltd.

Discarded Medicine Status: 
As informed by Chief Store Manager, Central Medicine Store of HCF that expired or discarded
medicines are not generated, as because as per requisition they received always lesser quantity
medicines from GoWB which has also confirmed by the Medical Superintendent cum Vice-Principal
(MSVP).

 
Uploading of Monthly Report and Annual Report on BMW: 

 
During inspection, information could not be provided regarding uploading of Annual Report and
Monthly Report on BMW management in the website of the HCU.
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Wastewater Sewer Flow: 
 

Effluent from various wards, offices, doctor, nurse quarters etc. and liquid BMW from various
laboratories is discharged into Kolkata Municipal Corporation (KMC) sewer line through eight (8)
pits confirmed by the Assistant Engineer (PWD), SSKM Hospital Sub-division. It has come to know
during visit that the sewage flows through 1, Harish Mukherjee Road via AJC Bose Road via
Shambhu Nath Pandit Road via Park Circus 7 points via 4 no. Bridge via Loharpool via Dr. Brij Guha
Road and finally reaches at Ballygunge Drainage Pumping Station and finally it goes to East Kolkata
Wetland.

Details of Effluent Discharge Pit Location: 
Annexure# 5

 
Pit 
No. 

Location Sewer line attached with Location of the pit 

1 Trauma Care, Uro-Nephro,
Doctor quarters A & B etc.

Near PWD Office

2 22.540991˚N,
88.342158˚E

Cabin,Pvt.Cancer,&Chest
CTVS,Building,Admin Ronald

Ross etc.

Behind Chest Building

3 22.540917˚N
88.344116˚E

SDLD, Gynecology, Surgery OPD,
Cardiology etc.

In front of School of
Digestive & Liver Disease
Building

4 22.538525˚N
88.344142˚E

Morgue, Main Building, CIB etc. Behind CIB building

5 22.53756626˚N
88.340635˚E

Bangur Institute of Neurology BIN Annex Building-1

6 22.539654˚N
88.344128˚E

Bangur Institute of Neurology Near Emergency Building

7 22.53771255˚N
88.34004246˚E

Psychiatry, Nursing Hostel etc. Near IOP Building

8 22.54060807˚N
88.34030279˚E

MMBS hostel building, Nursing
Hostel building etc.

Near UCM building

Location of the pit Analysis value (mg/L, except pH) 
 

pH COD BOD TSS O & G 
 

CPCB WBPCB CPCB WBPCB CPCB WBPCB CPCB WBPCB CPCB WBPCB 

S-1 (Pit# 2; Behind Chest
22.540991N,Building;

88.342158E)
 

7.23 7.18 190 130 87 80 68 52 BDL 1.76

S-2 (Pit# 3; In front of SDLD
Building; 22.5140N,
88.3440E)
 

7.85 7.64 198 120 63 75 96 58 BDL 1.18

S-3 (Pit# 4; Behind CIB
22.538525N,Building;

88.3442E)
7.17 7.19 304 74.89 211 45.94 51 48 BDL 1.14

Permissible Stds. as per CTO 5.5 – 9.0  250 30 100 10 

22.54055696˚N,
88.34025726˚E

On the basis of source of generation, flow rate of the discharged sewer, the inspecting team separately
collected three (03) samples from the Pit No.# 2, 3 & 4 and analyzed them into their respective laboratory.
NB: Wastewater samples were collected from pits instead of final discharge points, as the 
sewer lines were underground and not accessible for sampling.

Annexure#6
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Permissible Stds. as per BMW 
2016 

6.5 – 9.0  250 30 100 10 

Permissible standard as per the
Rule-8(2) of Bio-Medical Waste
Management (Amendment) Rules,
2018 for discharge into public
sewers with terminal facilities.

[N. B: The general standards as
notified under the Environment
(Protection) Act, 1986 (29 of
1986) shall be applicable]
 
 
 

5.5 to 9.0 -- 350 600 20

 The analysis data reflects that COD (304 mg/l) of Pit#4 (22.538525˚, 88.344142˚) is not complying
discharge limit (250 mg/l) as per BMW Rule 2016.

 The BOD analysis report of all three pits i.e. Pit#2 (22.540991˚, 88.342158˚, Pit#3 (22.540917˚,
88.344116˚) and Pit#4 (22.538525˚, 88.344142˚) are not complying discharge limit as per BMW
Rule 2016.

 However, effluent analysis found to be complying with respect to the general standards as notified
under the Environment (Protection) Act, 1986 (29 of 1986) as stipulated in the Rule-8(2) of Bio-
Medical Waste Management (Amendment) Rules, 2018 for discharge into public sewers with
terminal facilities with respect to pH, BOD, TSS and O & G.

On Effluent Treatment Plant Facility Aspect: 
 

During inspection, it was observed that the installation of ETP facility in the HCF was under process.
Necessary permissions have been accorded by HCF and plan of the ETP has also been approved,
as well as work order has also been issued to the Exe. Engineer, Survey Division, Bikash Bhawan,
PHE Dte., GoWB vide Memo No. MSVP/SSKM/13188 dated 19/12/2024.

Annexure# 7
Specific Non-Compliance for SSKM Hospital: 

NonFollowing - perasobservedCompliances “ ofImpositionforGuidelinesCPCB
Facilities and CommonCharges against HealthcareCompensationEnvironmental

 

 

 

 
 

Biomedical Waste Treatment Facilities”, which are fit for levying Environmental Compensation:

1. Effluent Treatment Plant (ETP) not yet been installed by the HCF for treatment of wastewater.

2. Bar- Code System for bags or containers containing bio-medical waste was not observed which is
violation of Rule 4 (i) and 5 (c) of Bio-Medical Waste Management Rules, 2016 (vide page 4 & 5
respectively).

Rule 4(i): “establish a Bar- Code System for bags or containers containing bio-medical waste to be 

sent out of the premises or place for any purpose within one year from the date of the notification of 

these rules;”

Rule 5(c):“establish bar coding and global positioning system for handling of bio- medical waste 
within one year”

Further this is violation of “Guidelines for Bar Code System for Effective Management of Bio-

medical Waste published” by CPCB in April 2018. As per this Guideline it is mentioned that “Bio-

medical Waste Management Rules, 2016 notified on 28.03.2016 and as amended thereof under the 

Environment (Protection) Act, 1986, stipulates that it is the duty of every Health Care Facility (HCF)

to establish a bar code system for bags or containers containing biomedical waste (BMW) to be sent 

out of the premises or place for any purpose, by 27.03.2019.” Whereas specifically it is not complying
Point 2 (vi& vii) under “Need for Bar Code System” and Point 3 under “Stakeholders responsible for
Implementation of the Bar Code System”.
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Photographs 
 

Main Entrance of SSKM Hospital Collection of BMW in closed colored bag by Vehicle
of CBMWTF

Vehicle of CBMWTF of Medicare Primary Storage Area
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BMW collection & transportation in closed cart Disposal of non-mutilated saline bottles

Waste Collection Bin inside Hospital Premises Compactor for General Solid Waste Disposal
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BMW Color Coding Segregation Display Chart Gynae Department inside SSKM Hospital

Autoclave for Decontamination Used needle disinfection inside Ward
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1st Sampling from Pit 2 2nd Sampling from Pit 3

3rd Sampling from Pit 4 Groundwater Supply Pump inside SSKM
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Ballygunge Drainage Pumping Station
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Checklist for Verification of Compliance of Provisions of BMW Rules in Health Care Facility (HCF) 
 
I.  General Information:

(a) Name & Address of the HCF : I.D & B.G Hospital 
57, Beliaghata Main Road,
P. O & P. S-Beliaghata, Kolkata 700010

(b) Contact person & Telephone No. : i) Ms. Sutapa Majumdar,
Assistant Superintendent (NM)
Mob. No. :8334890903

ii) Mr. Debasis Das
Assistant Superintendent (NM)
Mob. No. :7687079046

(c) Month & Year of Establishment : 1957

(d) Government/Trust/Private Hospital : State Government run hospital

(e) Total no. of beds & average occupancy : Total nos. of consented beds 660 Nos

Average Occupancy:65% of total nos. of
consented beds

Annexure# 1 
(f) Consent under Water (Prevention and Control

of Pollution) Act, 1974
: Issued memo no. 31-2S/CON(BM)-1183/2001

Dated:21.10.2022
Annexure# 2 

 Date of issue : 21.10.2022

 Validity up to : 31.03.2027

(g) Consent under Air (Prevention and Control of
Pollution) Act, 1981

: Issued memo no. 31-2S/CON(BM)-1183/2001
Dated:21.10.2022

Annexure# 3 
 Date of issue : 21.10.2022

 Validity up to : 31.03.2027

(h) Authorization under Bio-medical Waste
Management Rules, 2016

: Issued memo no. 33-2S(BM)-1182/2001 dated
21.10.2022

 Date of issue : 21.10.2022

 Issued by : West Bengal Pollution Control Board

 Validity up to : 31.03.2027

(i) Daily Operation schedule (timings) : 24 Hours

(j) Status of Annual Report submission : Annual Report for the year 2023 has been
submitted on 06/02/2024

(k) House Keeping and Sanitation status : Found satisfactory during inspection

(l) Staff involvement in BMW management
(no. of persons)

: Total 107nos. for supervision, collection& carrying
of Bio-medical wastes from point of generation to
Central Waste Collection Room and subsequent
hand over to the operator of the Common Bio-
medical Waste treatment Facility (CBMWTF) etc.

Joint Inspection Report of M/s ID & BG Hospital by WBPCB & CPCB
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The HCF engaged third party namely M/s. Noble 
Security Services for supervision, collection&
carrying of Bio-medical wastes from point of
generation to Central Waste Collection Room and
subsequent hand over to the operator of the
Common Bio-medical Waste treatment Facility
(CBMWTF) etc.

 Managerial/Administration : 3 persons

 Equipment operations : 104persons
 Transportation of BMW
 Sanitation & others

(m) Whether annual report submitted by HCF to the
SPCB/PCC/Any other prescribed authority
(Date of submission and enclose a copy)

: Annual Report for the year 2023 has been
submitted on 06/02/2024.

Copy enclosed as Annexure I. 

II. Bio-medical Waste ( Sources, Storage and segregation): 

(a) Sources of Biomedical Waste Generation : Clinical Laboratories, different Wards, Outdoor
Patient Departments etc.

(b) Total quantity of Bio-medical waste generated
in Kg/day and in Kg/annum

: Generation of Bio-medical wastes in the year 2023
as per annual report 2023:

 Yellow category :7923 Kg
 Red Category : 2356 Kg
 White Category :584 Kg
 Blue Category :1586 Kg

Annexure# 1
(c) Typical Categories of wastes generated (pl. indicate category wise quantity in Kg/day):

Generation of Bio-medical wastes in the year 2023 as per annual report 2023:

 Yellow category :7923 Kg (21.70Kg/day)
 Red Category :2356 Kg (6.45Kg/day)
 White Category :584 Kg (1.6Kg/day)
 Blue Category :1586 Kg (4.34Kg/day)

Annexure# 1
(d) Record keeping for generation and disposal of

BMW
: BMW generation/disposal record found maintained

at the time of inspection.

(e) Status of segregation and storage
(colored bins, plastic bags and any other mode)

: During inspection arrangement of segregation of
Biomedical wastes were found available by
providing respective color-coded bag and
container as per BMWMRules, 2016 and its
amendments thereafter.

Segregation of BMW was found satisfactory at the
time of inspection.

Temporary storage room/ Central Waste Collection
Room of BMW was found covered,marked with Bio-
hazard symbol and with lock and key
arrangements.
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(f) Status of temporary storage details
(pl. indicate specific provision made by the HCF)

: Temporary storage room/ Central Waste Collection
Room of BMW was found covered,marked with Bio-
hazard symbol and with lock and key
arrangements.

(g) Whether temporary storage is satisfactory
(Yes /No)

:

(h) Status of treatment at wards and chemicals
used

: Biomedical wastes generated from the wards are
shifted to the Central Waste Collection Room for
subsequent hand over to the operator of the
CBMWTF.

(i) Status of House Keeping in Wards and at source
of BMW generation

: During inspection housekeeping was found to be
satisfactory.

(j) Mode of transportation of wastes from source to
the temporary storage/on-site treatment
facility
(pl. indicate type of provision made by the HCF)

: Bio medical wastes are carried using covered
trolleys marked with Bio-hazard symbol from point
of generation to the Central Waste Collection
Room for subsequent hand over to the operator of
the CBMWTF.

(k) Provision made for on-site transportation within
HCF is satisfactory (Yes/No). Details thereof

: During inspection provision made for on-site
transportation within HCF was found satisfactory.

Bio medical wastes are carried using covered
trolleys marked with Bio-hazard symbol from point
of generation to the Central Waste Collection
Room for subsequent hand over to the operator of
the CBMWTF.
 

(l) Category wise disposal options followed :

Colour Coding Waste Categories Treatment & Disposal

Red Red

Contaminated waste(Recyclable)
(a) Wastes generated from
disposable items such as tubing,
bottles, intravenous tubes and sets,
catheters, urine bags, syringes
(without needles and fixed needle
syringes) and vacutainers with their
needles cut) and gloves.

theofoperatorthethroughDisposed
CBMWTF.
 

Blue Blue

(a) Glassware: Broken or discarded
and contaminated glass including
medicine vials and ampoules except
those contaminated with cytotoxic
wastes.

(b) Metallic Body Implants

Disposed through the operator of the
CBMWTF.

Yellow Yellow

(a) Human Anatomical Waste,
(b)Animal Anatomical Waste,
(c) Soiled Waste (d) Expired or

As informed by the HCF, Chemical Liquid
Waste and other highly infectious BMWs
generated from the Laboratory are pre-
treated by chemical disinfection and

Yes
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Discarded Medicines
(e) Chemical Waste
(f) Chemical Liquid Waste
(g) Discarded linen, mattresses,
beddings contaminated with blood
or body fluid and
(h) Microbiology, Biotechnology and
other clinical laboratory waste

Green General waste such as paper,
cardboard boxes, packaging, kitchen
waste etc.

 
III.  
 

 
On-site Treatment of BMW by HCF:There is no facility of On-site Treatment of BMW by HCF. As per
Govt. of WB, Health & Family Welfare Dept. Order No. 307/HS(MS)/HF/O/HS(MS)/BMW-02/2022 dated
27.12.2024, The HCF use to dispose off BMW through common facility M/s Medicare Environmental
Management (P) Ltd. Details of treatment & disposal system observed during inspection is elaborated in
sl. II (l) of this checklist.Pre-treatment using chemical disinfectant and autoclave are carried out for
Chemical Liquid Waste and other highly infectious BMWsgenerated from the Laboratory. 

Annexure# 4 
(a) Total quantity of bio-medical waste treated (Kg

per day)
 Deep Burial in Kg/day
 Incinerable in Kg/day
 Autoclaving/ Microwaving/

Hydroclaving in kg/day
 Others (please specify) in Kg/day

:
:
:

:

Not Applicable 

(b) On-site Treatment Provision by Incineration: Not Applicable 

 Supplier of the Incinerator : --
 Capacity of the Incineration in tonnes per

hour and tonnes per annum
: --

 Operation conditions of the Incineration
based on the designs/supplier

: --

 TemperatureforProvision made
measurements

: --

 Daily Operation schedule (timings) : --
 Operating conditions as per records and as

observed
: --

 Stack attached with the incinerator : --
 Air pollution control systems attached with

the incinerator
: --

 Auxiliary fuels used for incineration : --

 Consumption of auxiliary fuels : Name of fuel Quantity
per day/month

a) -- --
b) -- --

 

 Monitoring provision attached with the
stack

: --

 Storage provision at the incinerator : --
 Fire safety measures adopted : --
 Log book for operation of incinerator : --

Autoclaving before handing over to
the CBMWTF. Register/ Logbook for
operating of Autoclave couldn't
be produced during inspection.

Expired medicines are kept separately in
storage room. Storage facility of such waste
is not adequate, also having poor ventilation.
Though, it was informed by Store Manager
that new store room construction is under
process.

General wastes are disposed by the HCF
through the Local body packing in black bag.
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 Type of wastes incinerated and its
characteristics

: --

 Average quantity of wastes incinerated per
day or per month or per annum

: --

 Duration of operating hours of
incineration:

: --

 Details of heat recovery system installed
with incinerator if any:

: --

 Stack gaseous emissions monitored: Not Applicable

Emission Parameters Permissible Limits Monitored Values** by
CPCB

Particulate matter (with 12% CO2
correction)

150 mg/Nm3 --

Nitrogen Oxides 450 mg/Nm3 --
HCI 50 mg/Nm3 --
SO2 Low Sulphur fuel to be used --
Stack Height 30 meter --
Volatile Organic compound in ash
(%)

Less than 0.01% --

Temp. in Primary Chamber 800°C (+/-) 50°C --
Temp. in secondary Chamber 1050°C (+/-) 50°C --
Residence time in sec. chamber 1 second --

** Not Applicable. 
 
 Quantity of ash generation per day or

per month or per annum
: --

 Final disposal mode of incineration ash
(also indicate characteristics)

: --

 Specific observations, if any, w.r.t.
incineration (any chlorinated
disinfectants, chlorinated plastics,
sulphur content in auxiliary fuels used
for incineration)

: --

(c) Autoclaving /Microwaving /Hydroclaving :

There is no facility of on-site Treatment of BMW by HCF. As per Govt. of WB, Health & Family Welfare
Dept. Order No. 307/HS(MS)/HF/O/HS(MS)/BMW-02/2022 dated 27.12.2024, The HCF use to dispose
off BMW through common facility M/s Medicare Environmental Management (P) Ltd. Details of treatment
& disposal system observed during inspection is elaborated in sl. II (l) of this checklist. Pre-treatment
using chemical disinfectant and autoclave are carried out for Chemical Liquid Waste and other highly
infectious BMWs generated from the Laboratory.

 Capacity : --
 Make : --
 Air pollution control devices attached : --
 Capacity of shredder and make: :
 Operating conditions as per designs : --
 Graphic or computer recording devices

attached with the system
: --

 Operating conditions as observed in
recording system

: --

 Performance evaluation by spore
testing or routine test. Details thereof

: --

 Biological indicators : --

(d) Onsite Wastewater Treatment:
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 Presently, there is no onsite Wastewater Treatment facility. Effluent generated from the HCF is 
discharged into the sewer line of ULB namely Kolkata Municipal Corporation. The said sewer 
line is connected with East Kolkata Wetland. Details are given in others observations. 

 
 During the inspection, construction of Effluent Treatment Plant was found undertaken by the 

Public Health Engineering (PHE) Department, GoWB at the opposite of Emergency Ward of the 
HCF. 

 Consumption of water per day (in
kl/day)

: --

 Sources of water supply : --
 Sources of waste water generation and

the quantity (in kl/day)
: --

 Total Waste water generation quantity
(in kl/day)

: --

 Steps involved in Effluent Treatment
Plant (Also enclose flow chart of ETP)

: --

 Type of chemicals used in ETP and the
consumption (in kg/day)

: --

 Intake characteristics of ETP : --
 Final mode of disposal of treated

wastewater (Reused/ Discharged
through drain)

: --

 Compliance to the regulatory
requirements for final disposal of
treated liquid effluent:

: Param
eter 

Permissible 
limits (As per 
BMW 2016) in 
mg/l except pH 

Monitored 
values** in 
mg/l except pH 

pH -- -- 
SS -- -- 
O & G -- -- 
BOD -- -- 
COD -- -- 

Details are given in others observations. 

 Analysis procedures followed for
characterization of waste waster

: --

 Any other mode of wastewater disposal,
Details thereof

: --

(e) On-site BMW Disposal

 Disposal by Deep Burial/ Municipal Solid
Waste Landfills/ Disposal in Open Yards
or low lying areas

: There is no facility of on-site Treatment of BMW by
HCF. The HCF has made agreement with the operator
of CBWTF for disposal of BMWs. Details of treatment
& disposal system observed during inspection is
elaborated in sl. II (l) of this checklist.

 Give details of sharp pit/ encapsulation
facility (pl. provide details such as size
of pit, depth in m)

:

 Precautionary measures taken around
the sharp pit or encapsulation facility

:

 Whether sharp pit/ encapsulation is
authorized by SPCB/ PCC/ any
prescribed authority

:

 Give measures taken for disposal of
BMW by sharp pit/encapsulation:

:
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 Ground Water Level and the
Characteristics around the
encapsulation pit:

:

 Records with regard to the Deep Burial :

IV. Status of infrastructure (specify shortcomings observed if any): 

 Treatment equipment room:

 Main waste storage room:

 Treated waste storage room:

 Generator set (size and regulatory
compliance details)

 Waste treatment site security (High
walls, fencing, guarded gates etc.)

 Washing room for waste containers

 Protective gear for waste handlers

:

:

:

:

:

:

:

 There is no facility of on-site Treatment of BMW
by HCF. Only pre-treatment is done. Details of
treatment & disposal system observed during
inspection is elaborated in sl. II (l) of this
checklist.

 Temporary storage room/ Central Waste
Collection Room of BMW was found
covered,marked with Bio-hazard symbol and with
lock and key arrangements.

 There is no facility of on-site Treatment of BMW
by HCF. Only pre-treatment is done. The HCF has
made agreement with the operator of CBWTF for
disposal of BMWs. Details of treatment & disposal
system observed during inspection is elaborated
in sl. II (l) of this checklist.

 The HCF has obtained Consent to Operate from
the W. B. Pollution Control Board for 1 x 320KVA
Diesel Generator sets.

 There is no facility of on-site Treatment of BMW
by HCF. Only pre-treatment is done. Temporary
storage room/ Central Waste Collection Room of
BMW was found covered, marked with Bio-hazard
symbol and with lock and key arrangements.

 Not available.

 During inspection PPE was found used by the
workers involved in collection and carrying of
BMWs.

V.  Record keeping details: 

 Does the operator have record
keeping system in order to comply
with the Rules? Specify shortcomings
observed if any.

: During the inspection generation/disposal record of
BMW was found maintained.

VI. Monitoring Frequency Details: 

 Frequency of monitoring of
incinerator/ autoclave/ autoclave/
hydroclave/ ETP effluent discharge

:

:

During the inspection, construction of Effluent
Treatment Plant was found undertaken by the Public
Health Engineering (PHE) Department, GoWB at the
opposite of Emergency Ward of the HCF.
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 name of the laboratory (specify
approved or not)

 Give details of compliance/ non-
compliance of liquid and air
emissions.

:

VII.  Monitoring results carried out by SPCB/ PCC:Not applicable

 Incinerator gaseous stack emissions
(attach monitoring results)

 Validation/ efficacy test of autoclave/
autoclave/ hydroclave:

 ETP inlet and outlet characteristics

:

:

:

--

--

--

VIII Whether wastes are disposed-off through common facility. If so provide details: 
 
The HCF has made agreement with the operator of CBWTF for disposal of BMWs. Details of treatment &
disposal system observed during inspection is elaborated in sl. II (l) of this checklist.

IX.  Check for the following ( indicate YES/NO):

Bio-medical waste not to be mixed with other
waste.

Segregation of BMW was found satisfactory at the
time of inspection.

Needle/syringe destroyer at required places Yes.

Segregation of waste in the coloured
containers at the source of waste generation
as per BMW Rules.

Yes.

Placement of required coloured containers at
the source of waste generation labeled with
bio-hazard symbol

Yes.

Whether awareness among hospital staff/
doctors generated?

Yes.

Whether labeling of bag has been done with
respective ward no. in order to identify its
source to enable improvement of
segregation?

No.

Whether special care is taken with regard to
mercury spillage/breakage

Yes. The HCF informed that mercury bearing
instrument has been phased out.

Deployment of posters/placards within the
hospitals

Yes.

Whether requisite treatment to segregated
waste/ hand over to CBWTF operator within
48 hours of waste generation is imparted?

Yes.

Whether waste collected in a container of
similar colour with label as per the Rules?

Yes.
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Whether the person who collects BMW
maintains a register?

Yes.

Type of vehicle used (closed type or open
type) for transportation for final disposal?

Closed type vehicle is used for final transportation

Has due attention been given in vehicles to
prevent spillage/ pilferage/ loading/
unloading etc.?

Yes.

The facility operator collects waste daily or
alternate day? Whether criterion of 48 hours
is complied?

Criterion of 48 hours found complied.

X. Other observations: 

General Information: 
 

1. To verify the compliance status w. r. t the Direction of Hon’ble National Green Tribunal vide O. A No.
120/2015/EZ (M.A. No. 1187/2016/EZ) dated 22/07/2021 for installation of Effluent Treatment Plant
regarding and also BMWM Rules, 2016 and its amendments at M/s ID & BG Hospital (Geo Location:
22.56237882N & 88.39851619E; Website: www.wbidbghospital.com; E-mail:
hospitalidbg@gmail.com; Contact No: 7687079046), 57 Beliaghata Main Road, Kolkata – 700 010, a
joint inspection team from CPCB RDK & WBPCB comprising three members from each office, an
inspection work was carried out on 30/04/2025.

Barcode Status:

During inspection Barcode system for BMW bag/containers was found under trial runby the Health &
Family Welfare Department, GoWB.

Mutilation status: 
 

During inspection non‐mutilated Plastic made Saline Bottles, Tubings and disposable syringes 
were observed. 
 

CBMWTF Status: 
As per Govt. of WB, Health & Family Welfare Dept. Order No. 307/HS(MS)/HF/O/HS(MS)/BMW-
02/2022 dated 27.12.2024, The HCF use to dispose of BMW through common facility M/s Medicare
Environmental Management (P) Ltd.
 

Discarded Medicine Status:
Expired medicines are kept separately in storage room. Storage facility of such waste not adequate
and ventilation was poor. Though it was informed by Store Manager that new store room construction
is under process.

 

Uploading of Monthly Report and Annual Report on BMW: 

 
During inspection, information could not be provided regarding uploading of Annual Report on BMW
management in the website of the HCU. Monthly Report on BMW management in the website of the
HCU found uploaded for the month of September, 2018 & October, 2018 only.
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Wastewater Sewer Flow: 
 

Effluent from various wards, offices, doctor, nurse quarters etc. and liquid BMW from Laboratory is
discharged into Kolkata Municipal Corporation (KMC) sewer line through four (04) pits confirmed. It
has come to know during visitthat wastewater initially comes to Ultadanga Pumping Station due to
gravitation force, from there it is lifted to Dhapa Lock Pumping Station and from there it finally
discharges to East Kolkata Wetland (EKW).

Details of Effluent Discharge Pit Location:  
Annexure# 5 

 
Pit 
No. 
 

Location Sewer line attached with Location of the pit 

1 Latitude: 22.5656˚N
Longitude: 88.3976˚E

Hospital Building Near Emergency Gate

2 Latitude: 22.5660˚N
Longitude: 88.3999˚E

Hospital Building Beside General Morgue

3 Latitude: 22.5625˚N
Longitude: 88.3398˚E

Administrative Building,
Quarters etc.

Near Main Gate

4 Latitude: 22.5623˚N
Longitude: 88.3993˚E

Administrative Building,
Quarters etc.

Near Main Gate

On the basis of source of generation, flow rate of the discharged sewer, the inspecting team separately
collected two nos. (02) samples from the Pit No.# 1&2 and analyzed them into their respective laboratory.

Annexure# 6

Location of the pit Analysis value (mg/L, except pH) 
 

pH COD BOD TSS O & G 
 

CPCB WBPCB CPCB WBPCB CPCB WBPCB CPCB WBPCB CPCB WBPCB 

S-1 (Near Emergency Gate;
Latitude: 22.5656˚N
Longitude: 88.3976˚E)

 

7.65 7.04 59 47.56 17 18.13 22 24 BDL 1.00

S-2 (Beside General Morgue;
Latitude: 22.5660˚NLongitude:
88.3999˚E)

 

7.95 7.23 47 37.44 8 20.13 12 18 BDL BDL

Permissible Stds. as per CTO 6.5 – 9.0  250 30 100 10 
Permissible Stds. as per BMW 
2016 6.5 – 9.0  250 30 100 10 

Permissible standard as per the
Rule-8(2) of Bio-Medical Waste
Management (Amendment) Rules,
2018 for discharge into public
sewers with terminal facilities.

[N. B: The general standards as
notified under the Environment

5.5 to 9.0 -- 350 600 20

NB: Wastewater samples were collected from pits instead of final discharge points, as the sewer lines were 
underground and not accessible for sampling.
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(Protection) Act, 1986 (29 of 1986)
shall be applicable]
 

 
 

 
 

 

 

 

 
XI. Recommendations: 

 
1. Installation work of ETP should be completed at the earliest in compliance with the Direction of Hon’ble

National Green Tribunal vide O. A No. 120/2015/EZ (M.A. No. 1187/2016/EZ) dated 22/07/2021.

2. Plastic  made  Saline  Bottles,  Tubings,  disposable  syringes  etc.  should  be  mutilated  before 
disposal to avoid unauthorized reuse/handling.

3. Bar code system for BMW bags/containers should be in executed in full fledge at the earliest.

4. The register/ logbook for operating the Autoclave System should be maintained as per Rule 3 under
BWM Rule 2016.

5. Uploading of Annual Report and Monthly Report on BMW management in the website of the HCF should
be carried out properly.

It appears from the effluent analysis report that the HCF is complying with the general standards as notified
under the Environment (Protection) Act, 1986 (29 of 1986) as stipulated in the Rule-8(2) of Bio-Medical
Waste Management (Amendment) Rules, 2018, Permissible limit as specified in CTO and BMW Rule 2016
for discharge into public sewers with terminal facilities with respect to pH, COD, BOD, TSS and O & G.

On Effluent Treatment Plant Facility Aspect:

During the inspection, construction of Effluent Treatment Plant was found undertaken by the Public
Health Engineering (PHE) Department, GoWB at the opposite of Emergency Ward of the HCF.

Annexure# 7

Specific Non-Compliance for BG & IG Hospital:

Following Non-Compliances observed as per “CPCB Guidelines for Imposition of Environmental 
Compensation Charges against Healthcare Facilities and Common Biomedical Waste 
Treatment Facilities”, which are fit for levying Environmental Compensation:

1. Effluent Treatment Plant (ETP) for treatment of wastewater is under construction.
2. Online Bar- Code System for bags or containers containing bio-medical waste is under trial and not

implemented until now which is violation of Rule 4(i) and 5(c) of Bio-Medical Waste Management Rules,
2016.

Rule 4(i) “establish a Bar- Code System for bags or containers containing bio-medical waste to be sent 

out of the premises or place for any purpose within one year from the date of the notification of these 

rules;”

Rule 5(c) “establish bar coding and global positioning system for handling of bio- medical waste within
one year”

Further this is violation of “Guidelines for Bar Code System for Effective Management of Bio-

medical Waste published” by CPCB in April 2018. As per this Guideline it is mentioned that “Bio-

medical Waste Management Rules, 2016 notified on 28.03.2016 and as amended thereof under the 

Environment (Protection) Act, 1986, stipulates that it is the duty of every Health Care Facility (HCF)

to establish a bar code system for bags or containers containing biomedical waste (BMW) to be sent 

out of the premises or place for any purpose, by 27.03.2019.” Whereas specifically it is not complying
Point 2 (vi& vii) under “Need for Bar Code System” and Point 3 under “Stakeholders responsible for
Implementation of the Bar Code System”.
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Photographs 
 

Inspection Team Main Gate of BG&IG Hospital

BMW segregation at color coded bins in CCU ward Disposal of Saline bags and pipes without mutilation
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On Site Syringe Cutter Autoclave for onsite disinfection

Temporary storage area of BMW waste Under Construction ETP

Covered cart for BMW transportation from ward to
temporary storage area

Primary/Temporary Storage area
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Newly purchased Weighing Mechine
.

Copy of register maintained by third party for waste
disposal through CBMWTF

Under construction ETP Soiled and discarded line kept under open sky

1st Sampling Pit near Emergency Gate 2nd Sampling Pit near Morgue
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,�;, LiFE 
�·� Lifestyle for ,�v Environment 

&, .. �,� Sl��OI Rtl34Ui � 
CENTRAL POLLUTION CONTROL BOARD 

�. q;i- � � lfficTTR �. -qmf mcfiR) 

(Ministry of Environment, Forest & Climate Change, Govt. of India) 

� R��IIMll, cf>lMcfilctl 
Regional Directorate, Kolkata 

CPCB 

Hon'ble NGT Matter 

Date: 19th May, 2025

OFFICE MEMORANDUM 

Sub: Minutes of the Meeting between WBPCB and CPCB to Finalize Environmental 

Compensation (EC) in Compliance with Hon'ble NGT Order Dated 21.03.2025 in MA 

No. 44/2024/EZ in OA No. 120/2015/EZ 

A copy of the minutes of the Meeting between WBPCB and CPCB to Finalize Environmental 
Compensation (EC) in Compliance with Hon'ble NGT Order Dated 21.03.2025 in MA No. 
44/2024/EZ in OA No. 120/2015/EZ held on 19.05.2025 at 11:30 AM is forwarded herewith, 
for information/necessary action. 

Encl: As Above. 

To 

1. Shri Swarup Kumar Mandol, CE WBPCB
2. Shri Runa Oraon, Sc 'E' WM-I, CPCB HO
3. Shri Anjan Fouzdar, EE WBPCB
4. Shri G.G. Chakraborty, AEE WBPCB
5. Smt. Poushali Mukherjee, Spl. Law Officer, WBPCB
6. Shri Debabrata Das, Sc 'B', CPCB Kolkata
7. Md. A. Rafque, Sc 'B', CPCB Kolkata
8. Shri Sukhendu Biswas, Sc 'B', CPCB Kolkata
9. Shri Siddharth Jain, Sc 'B', CPCB Kolkata
10. Dr. Devaleena Chaudhuri, RA-III, CPCB Kolkata

Copy for information to: 

1. Director & DH-WM-I, CPCB Delhi
2. PS to MS, WBPCB
3. PS to MS, CPCB Delhi
4. DH-Law, CPCB Delhi
5. AO to RD Kolkata

(� 
Regional Director 

'-1&41M4/Head Office: � f.\��IIM4/Regional Directorate: 
502, � cfil-1cfMcl/502, Southend Conclave 

1582, {l-:ilsii11 �Us I 1582, Rajdanga Main Road 
chlMcfiidi/Kolkata- 700107 
�/Tel: 033-2441 4677 

f-itR'/e-maiI? rdkolkata.cpcb@2ov.in

� �/Parivesh Bhawan, 
� �-;::rtl'{/East Arjun Nagar 
�/Delhi-110 032 
�/Tel: 011-43102030,22305792 
4cilfl I $i:./Website: www.cpcb.nic.in 

F.No. : CM-13014/10/2025-LAW-RD-KOLKATA-RD (Kolkata)
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Minutes of the Meeting between WBPCB and CPCB to Finalize 

Environmental Compensation (EC) in Compliance with Hon'ble NGT 

Order Dated 21.03.2025 in MA No. 44/2024/EZ in OA No. 120/2015/EZ 

With reference to the Hon'ble NOT order dated 21.03.2025 in MA No. 

44/2024/EZ in OA No. 120/2015/EZ, wherein the Hon'ble Tribunal, in its 

earlier judgment dated 22.07.2021, directed the CPCB and WBPCB to assess 

Environmental Compensation (EC) for past violations committed by identified 

hospitals. 

In compliance with the above, joint inspection of six identified hospitals were 

conducted by officials from CPCB and WBPCB on 29.04.2025 and 30.04.2025 

to verify compliance with the Bio-Medical Waste Management Rules, 2016. 

During these inspections, violations of the BMWM Rules, 2016, were 

observed. 

To calculate EC as per the methodology outlined in the "CPCB Guidelines for 

Imposition of Environmental Compensation Charges against Healthcare 

Facilities and Common Biomedical Waste Treatment Facilities", a 

meeting was convened on 19.05.2025 at l l:30 AM in the 2nd Floor 

Conference Hall of WBPCB. The meeting was conducted in hybrid mode and 

attended by officials from WBPCB, CPCB Regional Directorate Kolkata, and 

CPCB Head Office, Delhi. 

The list of participants is enclosed as Annexure A. 

Shri Mrinal Kanti Biswas, Regional Director & Scientist E, CPCB RD Kolkata, 

welcomed the participants and apprise about the objective of the meeting. He 

clarified that the draft EC calculations had been prepared based on violations 

observed during the recent joint inspections, particularly the failure of 

hospitals to install Effluent Treatment Plants (ETPs) in accordance with the 

Conditions of Consent to Operate (CTO) issued following NOT order and also 

for inappropriate pre-treatment of yellow waste (I-I) category and improper 

segregations of BMW and inadequate on-site storage facility. 
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